
— aa waters 
  

  

  

UPPCB . . 

aaa yes wes Faag gs, Yer AVS 
ee U4, waa de, aaa wreaaw, der-2, dex Fist, Whawgqaaae 

“Roe g—Aa : rogreaternoida@uppcb.in, HH / Paa- 0120-4259329 

eat Gea: 8ae] NUT-SY /2°22- fore O74 10 /22~ 

To, 

The Registrar, 

The National Green Tribunal, 

Principal Bench, . 
New Delhi 
E-mail- judicial-ngt@gov.in 

Sub: Report of The Joint Committee in compliance of the order dated-05.07.2022 passed by 
Hon'ble National Green Tribunal, New Dellhi in Original Application No. 392 of 2022 
Prasoon Pant &Anr. Versus Union of India &Ors. 

Sir, 
That in compliance of the order dated 05.07.2022 passed by the Hon'ble National Green 

Tribunal, New Delhi in Original Application No. 392 of 2022 Prasoon Pant &Anr. Versus Union of 

India & Ors., report of The Joint Committee is annexed herewith and forwarded to you with the 

request that the same may be placed before the Hon'ble Tribunal. 

Yours Sincerely 

Pit dos 
(Bhuvan Prakash Yadav) 

Regional Officer 

Enclosure- As above 

Copy to: 

1. Shri Pradeep Misra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for 
persual and necessary action please. . 

2. Chief Environmental Officer, C-1 , U.P. Pollution Control Board, Lucknow for 
information please. 

3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary 
action please. 

Regional Officer 

EARO Bhavan Sir\Letier Pad New 2021,docx 
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Compliance Report 

In 

Original Application No. 392/2022 

Prasoon Pant &Anr. 

Versus 

Union of India &Ors. 

Order Date — 05.07.2022



Report in compliance to direction issued by Hon’ble NGT on dated 05.07.2022 in 

matter of OA No. 392/2022, Prasoon Pant &Anr.Vs. Union of India &Ors. 

1. Introduction/Background 

Hon'ble NGT on dated 05.07.2022 in matter of OA No. 392/2022, Prasoon Pant & Anr. 

Vs. Union of India & Ors. has passed following order: - 

“..1. Grievance in this application is against illegal extraction of ground water by the 

builders operating in Noida, impleaded as respondent Nos. 09 to 48 - Gaursons Or Gaur 

Builder, ACE GROUP, Trident Embassy, Eros Sampoornam, Coco County, ATS 

Rhapsody, Aastha Greens, Mahagun Builders, ATS Infrastructure Ltd., Nirala Estate, 

Gulshan Bellina, Paramount Emotions, Capital Athena, Apex Golf Avenue, La Residentia, 

Arihant Arden, Stellar Jeevan, Divyansh Flora, Galaxy Group, Lucky Palm Valley, Sikka 

Kaamya Greens, Bulland Elevates, Supertech, Ajnara Group, Cherry County, Mangalya 

Ophira, Aims Green Avenue, VVIP Meridian, Vihaan Villas, Sindhuja Greens, Patel 

Neotown, Novel Valley, JNC The Park, Emenox La Solara, JM Florence, Amaatra Homes, 

Panchsheel Hynish, Samridhi Grand Avenue, Ratan Pearls and Rajhans Residency at 

NOIDA. 

2. According to the applicants, the statutory authorities have failed to prevent illegal 

extraction of ground water for commercial purposes resulting in depletion of ground water 

level in the area identified as ‘overexploited’ as per assessment of the CGWA. 

3. In view of above, we consider it appropriate to require a joint Committee of CPCB, State 

PCB and District Magistrate, NOIDA to verify facts and furnish an action taken report in the 

matter within two months by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF. If any adverse 

material is found by the Committee, the affected parties may be put to notice of these 

proceedings and a copy of report be furnished to the said parties for their response, if any, 

before the next date 

List for further consideration on 11.10.2022.” 

2. Verification of facts/field inspection 

In compliance to the order passed on dated 05.07.2022 by Hon’ble Tribunal’s, District 
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Magistrate Gautam Buddha Nagar vide letter dated 18.07.2022 constituted a joint 

committee comprising following officials: 

e. 

fi 

a. Chief Development Officer, Gautam Buddha Nagar 

b. 

Cc. 

d. 

Representative of Central Pollution Control Board, New Delhi. 

Representative of, Greater Noida Industrial Development Authority. 

Assistant Engineer of Minor Irrigation, Gautam Buddha Nagar. 

Nodal Officer of U.P. Ground Water Department, Gautam Buddha Nagar. 

Regional Officer, UP Pollution Control Board, Greater Noida. 

Copy of letter dated 18.07.2022 is annexed as Annexure-1. 

All above concerning departments have nominated their representative for 

compliance of Hon’ble Tribunal’s order dated 05.07.2022. 

A meeting of the Joint Committee was held on dated 24.08.2022 to ascertain the 

facts of the case and to discuss the course of action to be taken for ensuring compliance of 

said order, Minutes of Meeting is annexed as Annexure-2. 

As discussed in the meeting, site inspection of group housing projects in question 

was carried out by the Joint Committee comprising of following officials: 

a. Smt. Suniti Parashar, Scientist-C, Central Pollution Control Board, New Delhi. 

b. Shri Kapil Singh, Sr. Manager(Jal), Greater Noida Industrial Development 

Authority. 

Shri Himanshu Gautam, Assistant Engineer, Minor Irrigation, Gautam Buddha 

Nagar. 

Smt. Ankita Rai, Hydrologist, U.P. Ground Water Department, Gautam Buddha 

Nagar. 

Shri Ranjeet Singh, Assistant Environment Engineer, U.P. Pollution Control 

Board, Greater Noida. 

A total of 33 group housing projects out of 63 were inspected by the joint 

committee. Summary of inspected Group housing Projects are presented in Table-1. 

  

  

Table-1 

Sr. Name and Date of Constructed | Bore well | Main observations found 

No. Address of inspection | /Under Installed/ during Visit 

Project Constructio Not | 

n Installed           
 



  

  

  

    

Gaur City Mall | 13.09.2022 Installed a. Project has not 

(Promoters-M/s (17 maintained records 

Gaursons HPX2Nos) regarding water 

Promoters (P) consumption in 

Ltd), Gaur City-1, construction i.e. water 

Sector-4, Greater tanker procured from 

Noida West, G.B. Under STP. 

Nagar. Construction b. Ground water abstraction 

is being done by project 

proponent without 

obtaining statutory 

permission from  U-P. 

Ground Water 

Department. 

M/s. Stellar | 15.09.2022 | Completed/ | Not Project has installed flow 

Jeevan occupied Installed meter on water source 

(Promoters-M/s provided by GNIDA, but 

Stellar during inspection no record 

constellation is being maintained for water 

projects Pvt. Ltd), consumption. 

GH-03,  Sector- 

01, Greater Noida 

West, G.B. Nagar 

Paramount Group | 14.09.2022 | Completed | Not Project has installed flow 

A Companies., Installed |meter on water source 

Paramount provided by GNIDA, but 

Emotions, GH- during inspection flow meter 

05A, Sector-01, 

Greater Noida.         was not working and no 

record is being maintained 

for water consumption. 

Project has installed flow 

source 

but 

meter on water 

provided by GNIDA, 
  4 

 



  

during inspection no record 

is being maintained for water 

consumption. 

  

  

  

            

M/s Trident 14.09.2022 | Completed | Not Project has installed flow 

Infrahomes Ltd., Installed . | meter on water source 

Trident Embasy provided by GNIDA, but 

GH-01, Sector- during inspection no record 

01, Greater Noida is being maintained for water 

West. consumption. 

“ACE City, city 14.09.2022 | Completed | Installed a. Ground water abstraction 

Developers Pvt. 1 Nos is being done by project 

Ltd., GH-01, (5HP) proponent without 

Sector-01, obtaining statutory 

Greater Noida . permission from U.P. 

Ground Water 

Department and no record 

is being maintained. 

b. Unit has not installed flow 

meter on source water 

from GNIDA and no 

record is being maintained 

regarding consumption. 

Capital Athena, 16.09.2022 Under Installed a. Ground water abstraction 

Capital Athena, Construction | 2 Nos (3 is being done by project 

GH-12A-2, HP+1.5 proponent without 

Sector-01, Gr. HP) obtaining statutory 

Noida permission from U.P. 

Ground Water 

Department and = no 

record is being 

maintained. 

b. Project has not 
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maintained records 

regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 
  

  

      

Lucky Plam Velly, | 16.09.2022 | Completed | Installed Ground water abstraction is 

Khasra No. 784, 17 Nos. being done by _ project 

Vill-Bisrakh ,near (1.5 HP proponent without obtaining 

Stellar jeevan, each) statutory permission from 

Sector-1, Gr. UP. Ground Water 

Noida west. Department and no record is 

being maintained. 

M/s ATS 16.09.2022 Under 1. Nos (10 |a. Ground water abstraction 

Infrastructure Itd., construction | HP) is being done by project 

ATS Destinaire proponent without 

phase-1&2, GH- obtaining statutory 

14A, Sector-1, Gr. permission from U-P. 

Noida Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

ATS Infrastruture | 16.09.2022 | Completed | Installed a.Ground water abstraction 

Ltd., ATS 1 Nos is being done by project 

Rhapsody, GH- 

12/1, Sector-1, 

Gr. Noida         proponent without 

obtaining statutory 

permission from U.P. 

Ground Water Department 

and no record is being 

maintained. 
  

 



  

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 
  

  

  

    

10. | Supertech Ltd., 17.09.2022 Under Not Project has not maintained 

Ecovillage-1, Plot Construction | Installed records regarding water 

No.-8, sector-1, consumption in construction 

Gr. Noida i.e. water tanker procured 

from STP 

11. | Rajhans 17.09.2022 Under Installed fa. Ground water abstraction 

Residency, Construction | 2 Nos (7.5 is being done by project 

Rajhans Infrateh HP each) proponent without 

(p) Itd., GH-06B, obtaining statutory 

Sector-01, Gr. permission from  ULP. 

Noida west. Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

12. | M/s Arihant 19.09.2022 | Completed | Not Project has installed flow 

Infrastructure, Installed meter on water source 

Arihant arden, provided by GNIDA, but 

GH-O7A, sector-1, during inspection no record 

Gr. Noida is being maintained for water 

consumption. 

13. | M/s Panchsheel 19.09.2022 | Completed | Installed Ground water abstraction is 

Hynish., GH-08A, 2No.(20 | being done by project 

Sector-1, Gr. HP) proponent without obtaining           
  

 



  

Noida west. statutory permission from 

LP, Ground Water 

Department and no record is 

being maintained. 

  

  
  

  

    

14. | M/s ACE Infra city | 19.09.2022 | Completed | Installed Ground water abstraction is 

developers (P) 2 Nos being done by _ project 

Ltd., ACE Aspire, (10HP proponent without obtaining 

GH-05B, Sector- each) statutory permission from 

1, Gr. Noida west U.P. Ground Water 

Department and no record is 

being maintained. 

15. | M/s Apex 19.09.2022 | Completed | Installed Ground water abstraction is 

developers Ltd., 2 being done by project 

Apex Golf Nos(5+3H | proponent without obtaining 

Avenue, GH-01, P) statutory permission from 

Sector-1, Gr. UP: Ground Water 

Noida west, Department and no record is 

being maintained. 

16. | Gaur City-2, 13.09.2022 | Completed | Installed Ground water abstraction is 

Gaursons 25 Nos being done by _ project 

Promoters Pvt. proponent without obtaining 

Ltd., Gaur city-2, statutory permission from 

plot no- GH-01, U.P. Ground Water 

sector-16C, Gr. Department and no record is 

Noida being maintained. 

17. | Gaur 13.09.2022 | Completed | Installed Ground water abstraction is 

Saundaryam, 9 Nos being done by _ project   Gaursons Realty 

Pvt. Ltd., Gaur         proponent without obtaining 

statutory permission from 
  

 



  

Saundaryam, Plot 

No- GH-05C, 

Techzone-lV, Gr. 

Noida 

U.P. Water 

Department and no record is 

Ground 

being maintained. 

  

  

    
  

18. | Gaur City Mall, 13.09.2022 | Completed | Installed Ground water abstraction is 

Gaursons Hi- 01 Nos being done by _ project 

Tech Infrastruture proponent without obtaining 

Pvt. Ltd., Plot No. statutory permission from 

C-1B/GH-01, U.P. Ground Water 

sector-4, Gr. Department and no record is 

Noida being maintained. 

19. | Gaur City-1, 13.09.2022 | Completed | Installed Ground water abstraction is 

Gaursons Hi- 18 Nos being done by project 

Tech proponent without obtaining 

Infrastructure Pvt. statutory permission from 

Ltd., GH-01, Gaur LLP. Ground Water 

City-1, Sector-4, Department and no record is 

Gr. Noida being maintained. 

20. | M/s Shirja Real 21.09.2022 Under Installed ja. Ground water abstraction 

Estate 80th Construction | 1 is being done by project 

Coco county (7.5HP) proponent without 

GH-03C, sector- obtaining statutory 

10, Gr. Noida permission from U-P. 

        Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP   
  

 



  

    
    

21. | M/s Sikka 21.09.2022 Under Installed ja. Ground water abstraction 

Infratech (p) Itd. Construction | 2Nos(2HP is being done by project 

Sikka Kammya each) proponent without 

Green obtaining statutory 

GH-02B, sector- permission from U.P. 

10, Gr. Noida Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

22. | Mahagun 21.09.2022 Under Installed a. Ground water abstraction 

Maantra-2 Construction | 1Nos is being done by project 

GH-01/A, sector- (5HP) proponent without 

10, Gr. Noida obtaining statutory 

permission from U.P. 

Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

23. | M/s Mahagun 21.09.2022 | Completed | Installed Ground water abstraction is 

(India) Pvt. Ltd. 1 Nos being done by _ project 

Mahagun (7.5HP) proponent without obtaining 

Maantra-1 statutory permission from 

GH-01/B, sector- U.P. Ground Water 

10, Gr. Noida. Department and no record is           being maintained. 
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24. | M/s Mahagun 22.09.2022 Under Installed a. Ground water abstraction 

(India) Pvt. Ltd. Construction | 5Nos is being done by project 

Mahagun (7.5HPX2 proponent without 

mywood (Phase- +1 OHPX3) obtaining statutory 

1, Phase-2, permission from U.P. 

Phase-3) Ground Water Department 

GH-04, sector-16, and no record is being 

Gr. Noida maintained. 

lb. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

25. | M/s Divyansh 22.09.2022 | Completed | 1Nos Ground water abstraction is 

Infra hight (P) Ltd. (5HP) being done by _ project 

Divyansh Infra proponent without obtaining 

GH-03H, sector- statutory permission from 

16c, Gr. Noida U.P. Ground Water 

Department and no record is 

being maintained. 

26. | Cherry County 23.09.2022 | Completed | Not Project has installed flow 

M/s ABA group- Installed meter on water source 

county provided by GNIDA, but 

Infrastructure (P) during inspection no record 

Ltd. is being maintained for water 

GH-05B, consumption. 

Techzone-lV, Gr. 

Noida west. 

27. | ATS Home Craft | 21.09.2022 | Completed | Installed Ground water abstraction is 

(Happy Trails) 5HPX2No | being done by _ project 

Shridhara Ss proponent without obtaining   Infratech (P) Ltd.         statutory permission from 
  

11 

 



  

GH-02A, sector- 

10, Gr. Noida 

UP, 

Department and no record is 

Ground Water 

being maintained. 

  

  

  

  

28. | Nirala Infratech 24.09.2022 Under Not Project has installed flow 

(P) Ltd. Construction | Installed meter on water source 

Nirala Estate provided by GNIDA, but 

GH-04, sector- during inspection no record 

Techzone-4, Gr. is being maintained for water 

Noida consumption. 

29. | La Residentia 24.09.2022 Under Installed a. Ground water abstraction 

La Residentia Construction | 2 Nos(1.5 is being done by project 

GH-06A,sector- HP+18HP proponent without 

Techzone-4, Gr. ) obtaining statutory 

Noida permission from UP. 

Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

30. | M/s Galaxy Vega | 24.09.2022 Under Installed a. Ground water abstraction 

M/s Galaxy Construction | 1Nos is being done by project 

Infrastructure (P) (10HP) proponent without 

Ltd. obtaining statutory 

GH-08C, Sector- permission from  U-P. 

Techzone-lV, Gr. Ground Water Department 

Noida west. and no record is being 

maintained. 

lb. Project has not maintained           records regarding water 
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consumption in 

construction i.e. water 

tanker procured from STP 
  

  

  

  

31. | M/s Eros | 27.09.2022 Under Not a. Project has installed flow 

Sampooranm Construction | Installed meter on water source 

(M/s Samporanm provided by GNIDA, but 

management Pvt. during inspection no 

Ltd.), GH-01, record is being maintained 

Sector-2, Gr. for water consumption. 

Noida west. | b. Project has not maintained 

. records regarding water 

consumption in 

construction i.e. water 

tanker procured from STP 

32. | M/s JM Florence, | 27.09.2022 | Completed | Installed Ground water abstraction is 

Plot No. DV-GH- 2 Nos being done by project 

09C, Sector- (7.5HP proponent without obtaining 

Techzone-4, Gr. each) statutory permission from 

Noida west. U.P. Ground Water 

Department and no record is 

being maintained. 

33. | M/s NewTown 27.09.2022 Under Installed a. Ground water abstraction 

(M/s Patel Cosntruction | 1Nos is being done by project 

Infractructure Pvt. (7.5HP) proponent without 

Ltd.) Plot No.GH- obtaining statutory 

01, Sector- permission from U-P.   Techzone-4, Gr. 

Noida west.       Ground Water Department 

and no record is being 

maintained. 

b. Project has not maintained 

records regarding water 

consumption in 

construction i.e. water   
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tanker procured from STP 

            

3. Observation of the Joint Committee 

i. It is mentioned in complaint that Housing Projects/Builders are abstracting ground 

water illegally without obtaining Permission/ NOC from U.P. Ground Water 

department. Out of total 63 Housing Projects 33 nos of projects site inspected and 25 

nos of projects have installed Bore well and inspection of rest projects is under 

progress 

ii. It has been observed that Ground water is being used by the said projects despite 

the availability of water supply provided by GNIDA. 

iii. During inspection it was found that no record being maintained by projects regarding 

source and quantity of water consumption 

iv. During inspection of many projects, the project representatives mislead the 

inspection team about the water source existing in the premises, as they have own 

water source (Borewell) in the premises and water supply facility from GNIDA. 

4. Action Taken Report 

* A letter dated 07.09.2022 was issued to 63 projects to produce required 

information in a format regarding source of water, quantity of water requirement 

NOC from CGWB/SGWD etc. Copy of same is annexed as Annexure-3. 

Notices have been sent by UPPCB to concerned 25 no. of projects out of total +. —
 

inspected 33 no. of projects, where adverse material was found during 

verification of joint committee in compliance of order dated 05.07.2022 of Hon'ble 

NGT in the matter. Copy of same is annexed as Annexure-4. 

* No reply has been produced by any of the concerned projects w.r.t. to notices 

issued for the compliance required. 

However only 7 of the projects have produced their information in the format. +,
 

+
 

Copy of same is annexed as Annexure-5. 
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5. Proposed Action and Recommendations of the Joint Committee: 

Housing Projects/Builders at serial no. 1,5,6,7,8,9,11,13,14,15,16,17,18,19,20,21, 

22,23,24,25,27,29,30,32,33 of Table-1 should be directed to permanently dismantle 

all bore wells unless permission obtained from competent authority. 

Environmental Compensation should be calculated for illegal withdrawal (after 

considering the necessary rebate due to pandemic) as per Notification No. 

S.0.3289(E), dated 24.09.2020 of MINISTRY OF JAL SHAKTI (Department Of 

Water Resources, River Development and Ganga Rejuvenation) (CENTRAL 

GROUND WATER AUTHORITY), Government of India. 

Environmental Compensation should be imposed by District Ground Water Council 

on recommendation of U.P. Ground water department against defaulter Housing 

Projects/Builders for illegal abstraction of ground water. 

GNIDA should continue uninterrupted supply of water to Group housing 

Projects/Builders. 

Housing Projects/Builders should be directed to maintain proper logbook regarding 

source and quantity of water consumption. 

Projects may be directed to give undertaking regarding water consumptions only 

from GNIDA supply. 

Under Construction Projects/Builders should be directed to use only STP treated 

water in construction and ground water should not be used in any circumstances. 

It is submitted that in the matter of O.A. no. 438/2018 Arti Vs. CGWA & Ors, related 

to Hotel, Resort etc. Regional Director, CGWB, Lucknow vide letter dated 

09.09.2022 has asked to Nodal Officer of UPGWD to take the following remedial 

action against projects which are abstracting ground water without valid NOC :- 

1. Tubewell/Borewell may be sealed if Project Proponent does not hold a 

valid NOC. 

2. Environmental Compensation may be calculated for illegal withdrawal 

(after considering the necessary rebate due to the pandemic), with 

necessary coordination for its recovery, as per CGWA guidelines notified 

on dated 24.09.2020 at SI. No.15. 

3. Operation of Tubewell/Borewell only be allowed to operate after obtaining 

proper NOC. 

The letter is annexed as Annexure-6 

IS



Report is put up for perusal and further necessary directions 
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{- Fen 

‘Ranleet Singh) (Ankita Rai) 
Asstt Enwronment Engineer, Hydrologist 
UP Pollution Control Board, UP Ground Water Department, 

Greate Noida Gautam Buddha Nagar 

     

  

{ | Singh) Suniti Parashar, 
of Manager(Jal), Scientist-C, 

Greater Noida Industrial Central Pollution Control Board, 
Development Authority New Delhi 

  

(Himanshu Gautan., 

ASSIST 
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District Magistrate, NOIDA to verify facts and furnish an action taken report in the miter: —_ nae and 

e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the . s by 
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proceedings and a copy of report be furnished to the said parties for their response, if any, before the next “a 

List for further consideration on 11.10.2022 
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Eb a Fare STEN, starrer Bt penarer A dows arent aT TAT 
aftreail ar fart frearaa ht 

1. Ree free afer, tease | 

  

are SEAT RATT a a Tw We Ae TE 

ocd apearcrat ey wt weet wT set eT Fa TT 
(ardarét— BowO ™ Prat ats, Tex ANTSh)



«Re ERT RET Rte 
i: 

; / 

arate . i . a Mex Aer apararaent 
ay Bt fan TB oe a areata oetore 

SHOYO WEAN 392/090 x fore exer ctes frers TY 

Rs eal wa ae ee Tovtogo arr Ra me eet S TANT TTT 

WRT a ws | WOR Peter fir ond fs waar ol 

(erie dafy 
WET Pao we fara 

/ Tt Tet Peart dex ager siete 

ware eer / ager eter a / ag Rare fet") 

rT A 
| WAY GT ORIaTE ora aes ER dow ar ware fore TAT 

A frat sie? 

S\v aaAgZaeT | 

asain £OSt ROT sy\ FL feat 2H9 VL 

wfaferta: 
4. foronfrartt Fetes, WeAgGaTN ar arex sactreparet BAST | 

5 area Part /aitrenttah a argarerset wART | 
aa eect leer



  

| h , ere Ap ae . eS pra 2 

i= “NEST Ro SP o oe women 

“seat Nieoye ‘dL odl reeset BF Ms Pre sl . 

  

  
  

    
  

  

    
  

  
      

  

  

    

aT wWaey| _ 7 a 

SMe tly hme OE tthe | Mobile v0 Stamnes 
- : a eee 

! C DO Sir pew eo WO o av 
Qe SF a0 al oO 

2 SUNETI PARBSAR , G 3638197 Sa ; 
Se ‘el CPcRrn 

s — Ro + LPS OVFUR : 

Gw-D- Gp, haee me | fat 

1 Ponget Aingt | AEE 4 UPR, Zo nists AF eR2y60S Ka 

Yul maanrsten Goya 
— 

S Apert Cap nor Is Gobo 94 

Ty Mp ses 

Af 
i na? A7/7597709 

- pr a 

POLY 5 vay 

; Rages = 
Ua 

Pea | Pe -      



a 

ss, 

=__ 
aay 

Sea SN eer gam fata ats, dee ast 
WH, WU aa, ata 
ide impemeoneen Her-2, dex ager, ThragaTR 

: rogreaternoida@uppeb.in, wa /Paa- 0120-4259329 

eat Wea : 68s > 685 / Ay 
28/2022 

fea : 07.09.2022 

mo YAowHocIo HHL 

Wel Hers (9 uRatornsil & 64 wee) 

fawa: aro usta eft atrereer (yroufodto) 4 afer sflogo Wea 392 2022 

Ga a arr warm afea ow gitear a are af uta omeer feria 06.07.2002 

SP TU B Uae A 
    

corer uta fra amr ate eer we) ram A oraer YFP sO ITA ER 

after, ae Rest HF ware thegeae @ dex dest ee AAT SH 

went /ienfora after oPtahorar H a ee yore Ser @ wider A we TPT 

more et Tat & ot Re adare A Remnants 1 afer aftoyo wear 392/2022 HE 

cn aoe aa aren ait eftoar a orer FoR ort fw 05072022 * 

arqarers by rene ache amr afte Ager SPAT a MES tow TP 

vi oe-nozn a son % anor wftaharar Bae eh aT iaer A aifoer SATA 

wean eg we vile dar fear wae! 

saa wie a ut <iort ae ge Pee 3 ae Re far oT eer 1H 

crit @ 03 Reema A ee air Saran wart oRRatorar WF wae sets / GAN 

su watery & g-Aat rooreatemoida@uppeb.in We Hf wear Offtat we | 

Gare: GRIGATTAR | 

fede 
(aq Were aaa) 

aaa afar 

te 

  yemaa— chowlo— 12, Pye Ges, Wh TR, aa
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= S. No, N 

Tg ame of Housing Group | a 

a aursons P 

2 romoters Pvt Lid | Name of Project Site Address of Project 

ap Gaur City- | ; h 

SL 
Gauri GH-O1, Gaur City 1, Sector 4, Noida, Uttar Pradesh 

ban) 
et Sector 16C, West,Greater Noida, Uttar Pradesh 

5” lAce inftacin DoS — Saundaryam GELOS G Techzone 4, Greater Noida, Utlar Pradesh 

ee th ty Developers Private Limited a len Gaur City 1, Sector 4, Greater Noida, Uttar Pradesh __ 

Bt oy GH-O1 sector-01 Greater Noida (West) Greater a 
Pradesh : 

Pa Ace Divino Fier Ho, GHO-OEA, TochZone-4, Greater Noida West, Ultar 

[8 tae 
Pradesh Pradesh 

———__| *Tident Infrahomes Pvt Lid Ace Aspire GH-0SB, Sector-1, Greater Noida (West) Uttar Prades 

9 EROS Group/Etos Sampoo Eigen ones Siar No. GH G1, Sector 2, Greater Noida, Uttar Pradesh 

9 
mant Greater — | Eros Sampoornam 2 Dior No. GH - Ol, Sector 2, Greater Noida, Uttar Pradesh 

SHIRJA REAL ESTAT 
. 

PVT. LTD. TATE SOLUTIONS Coco County GHLO3C, Greater Noida W Rd, Sector 10, Greater Noida, Uttar 

I Aastha Greens 
Pradesh - == 

12 IMAHAGUN (NDIA Aastha Greens Prot No-03, GH-04 Sector-04, Greater Noida, Uttar Pradesh 

1 LIMITED ) PRIVATE Mywoods Phase 1 GH 04, Sector 16C, Gaur City 2, Greattr ie Uttar Pradesh 

id Mywoods Phase 2 Biot No-GH-04, Sector-16 C, Greater Noida, Uttar Pradesh <5 

Mahagun Mantraa | Sector 10, Kheri Rd, Vaidpura, Greater NoidaWest, Uttar Pra 

15 

: 

i Mahagun Mantraa 2 Plot No. GH -01/A , Sector 10 , Greater Noida West , Uttar 

Pradesh : 

16 ATS Infrastructure Limited ATS Rhapsody PLOT NO, GH-12/1 Sector 01, Greater Noida, Uttar Pradesh 

7 
ATS Destinaire Phase 1 & 2|GH-14A, Bisrakh, Sector 1, Greater Noida, Uttar Pradesh 

18 
ATS Kabana High Plot No-C-01, SECTOR -04, Haibatpur, Greater Noida, Uttar 

Pradesh 
: 

2 
ATS Homekraft Happy Acent Business Center, Ist floor, Cabin 7, H-38, Sector 63, Noida, 

Trails Uttar Pradesh 

20 
ATS Homekraft Nobility |JJ Colony, Sector 4, Greater Noida, Uttar Pradesh 

ill 
ATS Dolce Phase 2 ~~ IZeta I, Greater Noida, Uttar Pradesh 

22 Nirala Infratech Pvt Ltd Nirala Estate GH-04, Tech Zone IV, Noida Extension, Patwari, Greater Noida, 

{ 
Uttar Pradesh 

23 Gulshan Homz Pvt Ltd Gulshan Bellina Plot No GH-02/A, Sector 16, Vaidpura, Greater Noida, Uttar 

‘tf 
Pradesh 

‘ 

24 Paramount Groups of Companies Paramount Emotions Plot No. GHOSA, Sector 1, Greater Noida, Uttar Pradesh 

25 Capital Athena Capital Athena Plot No. G-H. 12A-2, Sector 1, G. Noida (West), Uttar Pradesh 

26 Apex developers Pvt Ltd Apex Golf Avenue Plot No. GH 11, Sector 1, Greater Noida West, Uttar Pradesh 

7 La Residentia La Residentia Plot No. GH-06A ,, Sector Tech Zone 4, Greater Noida, Uttar 

Pradesh 

3g |Arihant Infrahomes Pvt. Ltd. Arihant Arden Plot No-GH-07 A, Sector 1, Greater Noida, Uttar Pradesh 

29 .. |STELLAR INFRASTRUCTURE Stellar Jeewan Plot No. GH -03, Sector 1, Greater Noida, Uttar Pradesh 

PROJECTS PRIVATE LIMITED 
/ 

30 Divyansh Flora Divyansh Flora Plot No. 3H, Sector 16C, Gaur City 2,Greater Noida, Uttar Pradesh 

31 [Galaxy Infrastructure Private Limited Galaxy Royale Gaur City 2, Greater Noida, Uttar Pradesh 

North Av 
ee 2iD 

“ h Avenue Plot No-GC-3, Sector 4, Greater Noida, Uttar Pradesh 

33 North Avenue-II Plot No. GH-02/A, Gautam Budhdha Road, Greater Noida, Uttar 

HE 
ar Pradesh 

34 
Baxy SER GH-08C, Tech Zone IV in Greater Noida, Uttar Pradesh 

35 
Galaxy Plaza 

Galaxy Diamond PI. ; 
ic E : ee = nd Plaza C-1A,Sector 4, Haibatpur, Greater Noida, Uttar Pradesh 

| cies a = Sector 16C, Gaur City 2, Greater Noida, Uttar Pradesh 

1 
aphhire Plot No. C- 

ii 
ee 03, Greater Noida W Rd, Sector 4, Greater Noida, Uttar 

Lucky Palm Valley Lucky Pe eit ; 
39 acky ucky Palm Valley saa 1, Greater Noida, West, behind Stellar Jeevan, Uuar 

———T : 
adesh 

; 

40. |Sikka Infratech Pvt. Ltd Sikka Kaamya Greens GH. 
_— : : -02B : 

Ti BULLANDBUILDTECHPVTLTD, _[Bulland Elevates Plot N aoe 10, Greater Noida West, Uttar Pradesh 
o GH-3A, Greater Noida, Uttar Pradesh       

       



  
  

  

  

    

  

  

  
    
  

    
  

  

  

  

    

  

  
  

  

  
  
    

    

  

    
  

      
    
          

| a Supertech Limited 

44 

eet 
Plot No. 8, Sector-1, Bisralch, » Greater Noida 

45 

~ ae Hl Plot No, C2, Sector — 96, Greater Noida, Uttar Li can : 

| 
rentape Plot No, Gil 06, Sector 16B, Grea’ Noida, Uttar Pree yesh 

46 Sikka Ki 
a ali 

Plot No, SC -01C, Sector 27, Greater Noida West, Uttar Pra 

47 — aamya Greens 
~. 

: 

Ajnara India Ltd 
Sikka Kanmya Greens STLOsB, Sector 10, Greater Noids West, Uttar Pradesh =atech 

s 
Ajnari Sports City Plot No. SC-02C, Sport City Seo-2T Greater West, Uttar Pra 

49 
Ajnara Homes 

GH-03, Sector- 16B, Greatet Noida West, Uttar Pradesh <i 

a 

Ajnara Le Garden 
Plot No GH 2, Greater Noida W

 Rd, Sector 16B, Ghaziabad, 

Cherry Coun 

radesh 

Fi 

Ce 
Cherry County 

Plot no GH 5B, Greater Noida West, Tech zone-4, Greater Noida, 

51 Mangal: ; 

Uttar Pradesh 
: 

; 

Fa a FRR ENE S 
Mangalya Ophira 

Plot no-HC3 W+P8P,
 Unnamed Road, ‘Aimnabad, Greater Noida, 

52. |AIM 

ttar Pradesh 
: 

2) 
PRIVATE [Aims Green Avenue FICcNo, GH-04 , Sector 4, Greater Noida West, Uttar Pradesh 

= 3 veer Vaibhav Infra Private Limited VVIP Meridian Plot No-GC -2, Sector 16, Greater Noida, Uttar Pradesh 

54 ||| Nipean Witlas 
Vihaan Villas Sector-1, Noida Phase-2, Bisrakh Jalalpur, Greater Noida, Uttar 

= a 

Pradesh 

: 

35 |Sindhuja Greens 
Sindhuja Greens Biot No-HEGM+4 VW, Sector To, Vaidpura, Greater Noida, Uttar 

___ él Pradesh 

56,__| [Patel Neotown 
Patel Neotown 

Plot no- HCQR+SC2, TechZonss 
Uttar Pradesh 

57 __ [Novel Valley 
Novel Valley Sector 165 Noida Extension, Greater Noida, Uttar Par desh 

58 _- |JNC The Park 
JNC The Park Sector 16C Greater Noida West, Uttar Pardesh 

59. |Emenox La Solara 
Emenox La Solara Plot No. GH-04 B, Sector 16, Greater Noida, Uttar Pradesh 

60 JM Florence 
JM Florence 

Techzone 4 Greater Noida West, Uttar Pradesh 

6]  |Amaaira Homes 
Amaatra Homes 

Plot No. GH- 02C, Sector-10 Greater Noida, Noida, Uttar Pradesh 

62 Samridhi Grand Avenue 
Panchsheel Hynish Plot No. GH -08, Sector-1, Greater Noida, Uttar Pradesh 

| 

63 Ratan Pearls 
Ratan Pearls 

Plot No-GH-O1D, 
Sector 16, Greater Noida, Uttar Pradesh 

64 Rajhans Residency 
Rajhans Residency 

Plot No GH-06B, Sector 1, Greater Noida West, Bisrakh, Uttar 

Pradesh 

: 

  

      
Pi



Format for Information on Source of Water and its use by project 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

                  

proponent 

due Name of the project 

2: Name of Builder/Name of Housing 

Group 

3. Address of the project 

4, Name of the Contact Person 
Contact details (Mob. E-mail) 

53 Spatial co-ordinates 
(Latitude & Longitude in Decimal 

| Degrees) 

6. Status of project (Completed & 
occupied/under construction & 
occupied/under construction) # 

7. | Total area under the project (m*) 

8. Constructed/under construction area of 

project (m7?) 
9. Project approved from Authority/RERA 

(Yes/No) 

10. | Number of flats/shops constructed/to 

be constructed 
| 11. | Number of inhabitants 

12. | Completion certificate obtained from 

GNOIDA (Yes/No)* 

13. | Occupancy certificate obtained from 

GNOIDA (Yes/No)* 

14. | Name of Groundwater Block 

15. | Type of Block 

(Safe, Semi- Critical, Critical, Over- 

Exploited) 
16. | Sources of water 

(Groundwater/Surface water/ Recycle 

water) 

17. | Quantity of water requirement 

Ground water (in KL) 

Surface Water (in KL) 

Recycled Water (in KL) 

| Water supply from GNIDA 

18. | NOC from CGWB for ground water 

abstraction 
a) NOC obtained (Yes/ No)* 
b) Applied (Yes/ No)* 
  

     



  

  

  

  

  

19. | Permissible Groundwater withdrawal 1. No. of Borewell: 

quantity (KL) a) Commercial = 

b) Domestic = 
2. Withdrawal of 
groundwater permitted: 

a) Commercial (KLD)= 
b) Domestic (KLD) = 
c) Others (KLD) = 

Flow meter available at borewell 
(Yes/No) # 

Logbooks maintained or not 
(copy of logbook for 3-months to be 

attached) 

20. | Use of Recycled Water 
  

Source of Recycled Water 
  

Mode of receiving recycled water 
(Pipeline/Tankers/others) 
  

Agreement with recycled water provider 
(Yes/No)* 
  

No. of Tankers recycled water 
received # 
  

Quantity of recycled water received 

(KL) 
  

Receipt/Logbook maintained for 
recycled water (Yes/No)* 
    Availability of Bills /invoice for purchase 
of recycied water, if any (Yes/No)*     
  

*Relevant documents to be provided with duly filled format 

# Photographs to be attached 

 



AnneRure 

  

  

Se wH1, wae de, ware wrectae, dle-z, dex atest, temgaraTy 
ne wa g-4a_: rogreaternoida@uppcb.in, cs 0120—232102 

wr 5) [KN GES y) ae 26 [PJ 2e_ 
Uoftead alfea 

  

ae ae Rdt—-1 (Gared—Auwd tikes vated yrofei), 
Wlovd—o1, Vaex—4, Dex FIST TE, 

TAGE TT | 

fase: ao wsila_ eRa sft, ag fect 4 alfa Prasoon Pant & Anr vs. Union of India 
& Ors (OA No. 392/2022) 4 wiRa_siest festa 05.07.2022 & sq B Way AI 

det: wa Ges far acer aan) afefan, i974 vt aa (ese fae ce aan) 
afefran, 1981 & arson weer & aque wears A 

saad fasaa save et fe ao usta eRa often, ag feect A Wage ahaaqgar 

® Tex AS ae Aa A wt VS Ba Ves GH GT F OA No. 392/2022 TAR H THz, TT 

adam 4 ffarnia 8 a eet ger ae a we HY var asi OA No. 392/2022 4 aRa 
anes feaie 05.07.2022 & aquest og forenffraent seca ext aged alfa ates st wat ze 

wager wafe art aRarcer ar fet feaia 13.092022 af far war) faxienr @ waa 

oka A we sngff ag ie ade writs we 7a) Pe G aaa coer ofa ere 
yore fret 8g Sovo yom we fear at aque suerer qel ere at | 

araat oat at até ent werd weafa we Pris 21 weafea sree & fare wc 

& aE wRataa wT aster Prefer eq wow wrt oe fear G aqala ort eet | SATT 

@ wa Prepto og ara z| 

oe: argent PréRra ferar rer @ fe vRatcer Wares og sravay cer fey G Use 

% vouo wrt wet fear a arqafe /amrofes wart va ve are & ae ge rates 4 ofea 

fear arTart yaaa He | 

    

ode 
(jaa Wert area) 
sara arftreart 

. Fea wafer afar Gei-1), Boro west Prada as, EAS ar ye vs sravaH 
ordatel eq Urex weer | 

a ee ae sono wart wer far, whrageaR a ge area U Mika foe sat 
& fase mo after & ae a ages 4 uae savage oredarel 

Oe HS He 

de 
aaa afer 

8,



  

———— 
Se wi, nea da, eRe Srecae, der-2, Pex AlusT, WhrageaK 

wer tere g—a : rogreaternoida@uppeb.in, Berne 0120—232102 

a INGT-o 9] a Fete: 26 /P/ 
dutty afew 

dad mye frd-2 Gaedi-aad vied ware grofeo), 
Sarex—16u, TEX AST AE, 

Te | 

fasa: ao usta eRa after, ag feet 4 afer Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) ¥ uta sre feria 05.07.2022 & ayarerst b Way 4 

dot ae @eso Parc caer fda) afefian, 1974 vad ag Geer Pane cer fran) 

aff, 1981 } area wifeert & aque S were F| 

sued fives sana et fe mo usta eRa sifttexn, ag feect A Gage WaHqgeTR 

S dex Fest dee AT AS VS HG Des SG Ws F OA No. 392/2022 aR HI WB, GH 

adam 4 frarnis @ or def ce ee a we wt) vat aifea OA No. 392/2022 4 oR 

are, feats 05.07.2022 & arqurent &¢ frenfert yetea err Wyaa aff afsa a we 8) 

daar wfefe ert oer ar tem feai@ 13092022 or fear var) Patent @ was 

gRatarar a cer angft eq 26 dea writs wa wa) Perr G axa cokers viata Ere 

ora fetor 8g souo amt ore fear at orgafe cuerer ae ert Ta | 

Wo-01 vd o4 H arqere Raat BT yore Preoder eq vouo wd wel fT GT agAie wT 

ar & sord ef wer Peps eq ary ez 

aa ager Prére far ara 2 fe oRatra Wares fg sravae Ger Aepde, & dae 

% gomo amt ort fara at arquia/ararafer wart va va were & vee ga Hate 4 wise 

fra ara aPad we | 

fis 
(Jat Wert Ura) 
ear arent 

Sy 
1. Fea vata arent ge), Bouo west raat aS, TIA HT Yael va sraeay 

arta! eq aex visa | 
2. WiTay eIggiciifere, sono wrt wet fear, Taageate oT ga arere S fla fe sad 

utara & fee m0 ater & ane & aque 4 Paagqer oravae order} 
GRA BT HS Hr | 

fine 
afters} 

  

aa 
Wy 
WL 

 



  

  

  

i wot, wert wa, Siar wre, Her-2, Tex ses TAGS 

ao a gta : rogreaternoida@uppeb.in, wis / Sr 01m eee 

ys) [PPG T-S 4) 7 belie 
usted Aiea 

  

veel tie gixcia tei aerd thee sted? srofeio), 

ciiz do—sirea-ose, Gqex-eHuI—-4, 

dex Ast He, WAGE AT | 

fasa:_ Ho WSs afta star, ag feech 4 avert Prasoon Pant & Anr ys. Union of India 

& Ors (OA No. 392/2022) 4 ura arrest feat 05.07.2022 B aquest b was A 

Gat: cra (reer Pare cer Preise) arfetras, 1974 Ve arg (weer Prarer cert freA) 

afaraa, soa & arerae wiser & argue weer HI 

sataer fae orarret Bt PR ATO USsa eit axRraer, ag Rech A oye Merges! 

eee ae ee aH EE Ga Tes F TTT A OA No, 3922022 ere A HB 

Pe Reerenita & ar Hed TEM GTA BT we WY) Tar wife OA No. 392/202 5 SIRS 

ares fear veor pone % arqarart oq Forentantt wetea ent aga wAAfe aio HTH S| 

mene a emt aero a Faery fir r9.0e0022 fet war] Fe SE 

sear A rer arate &q 00 acter vont ara aa] Patter Bara sae AAP an 

are Premdor Bey SoHO HAT Ter eT a rT reer eT eT TH 

ama uRarrar at as 3 wet Ho 145633/UPPCB/GreaterNoida(UPPCBRO)/CTO/both/ 

GREATER NOIDA/2021 Date: 12/03/2022 EIN! aad weate wa Pris 31 wenft orc faferee ect 

ao-1 oer aRcharar wore Preaner By soHO EM Te ar S or wrat AF 

curt & aa Peete 8g arse 

see ema Préftra ren aren & f& oftahoray ware Bg ona wet Feri FST 

x soso ser ex Romer fh FGA / rao emer wr ar TE Ae SH aT HG 

far wat Ofer Fe | 
yaaa 

Ade 
(qaqa werst ued) 
aara orftrare 

S 
1. gee wafaeor aiftrarre ret), Bono aN Perse as, craw wr eae Cs SET 

ae 
2: mestiire, ovo aprt ore Rar, Thamgare ge omere SA fH ST 

See eee mo atom & one B argrat A Prargan snare weir 

BA HT HE H| Pinder 

aay after 

O\,



aad DMIdieis 

  

Swe w1, yan aa, wate oreeiay, der-2, dex Ayst, Threat 

: _ gH: rogreaternoida@uppeb.in, Plt / PAH. 0120-232102 

water TPA [NG TS Y)> Rae 26] fh] 22 
Gof afea 

  

teed aie RS Bier GHtex-Aaed aie vated grofeio ), 
wR Rre\—1, virwa-1, Barer-4, 
Tex Ayer, WAGER | 

fasa: oo usta eRe siftraxn, ag facet 4 afer Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 WiRa sree fie 05.07.2022 S syUe & WaT F | 

aot oe eso fra cen frdam) afefras, 1974 Ud ag (waar Fae aan faa) 

afiPraa, 1981 & arena weet S arquremt | WaT 4 | 

soyea ean aera 2) f& a0 wsta eka often, ag feet 4 cane ahisgeaTK 

& dex aver Re a FS Te Sea SH West F OA No. 392/2022 TER HI TAG, UT 

adam 8 Parris & a det ven Het or HE GY) wae ara OA No. 392/2022 4 TR 

aréer festa 05.07.2022 & arqurem eg frente ates et wget aie afed a TH e| 

dgat afefe ent fara a fatert feria 13092022 wt fear wa! Parr ah Waa 

oRatcar A wer arate ag at aaa ra 17.5 vat pete) werd oa Ta Pert | wT 

softers wah ert yor Premio tg somo wert oa fet a agait suerer vet werd 

re | 

grat outa et ae & wef Wo 159981/UPPCB/ GreaterNoida (UPPCBRO)/ 

CTO/both/GREATER NOIDA/2022 Date: 20/07/2022 ERT wert weafa ore frfa e| eats aree 

fre wi vo 4B ager vRaorr a asa Peri sg wouo wrt we fet H agate 

wea aa } ord of Te Pepto eg ArT e| 

ara: araeny PRS Rra Pear crear @ fH vRator Gare 8g aravaw cet Pred G ae 

¥ goso pnt wer Ret at arqafe /arrafer wT va ya wee B oe ge orators 4H wT 

fea ara faa we 

wedly 

Arde: 
(a4 WHT Bea) 
eara aiftrart 

wfaferta: 
4: Ted qatar aired (gei-1), Bowe weer Prat de, cats ot Yes vs rawr 

areal eg Urex HRT | 
2. wirar segieiifere, somo wrt wer far, ThageaR wt ga area 4 fea fH sac 

sfeanoraT @ fee. eierenr Saar a ryaTOrT 3 PETG STAT SET 
wT PS BY 

Pde 
aaa afer



  

ave § — wi, nee da, SlaRiae wreeaw, fer-2, dex aes, thangarK 
= ° gaa : rogreaternoida@uppeb.in, IH / Bara. 0120232102 

Uuied afea 

rent Aoftoargotto era (ref wifereae gerets srofto) 
tite Ho—showto—-o3c / virga—o3, Waer—16%, 
Tex Ast Aee, WAGE | 

fava: mo usta sftr often, ag fect # alfoiar Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 wiRa sre feie 05.07.2022 H aque & way A 

det we (ese fae cen fram) afSfra, 1974 vd og (ger frame cen Paar) 
sfefas, 1981 & onsroe weet & aque @ wear 4 | 

sri fase sara ef fe ao wsia ea ota, ag feech 4 ware Ther 

@ dex der tee Aa A A VS Te eA B WT F OA No. 392/2022 eRe FH WB, TT 

ada 4 frarnia & a tet gen ee a we BY) Tar Aiea OA No. 392/2022 4 TRA 

ares feaia 05.07.2022 & auras eq fHenfear weteu ert wget whi aoa ai wet SI 

dgat wie arr oat a ftermt feaie 27.09.2022 wf far war) Peer @ we 

gare A ore argh eq 2 sete aa 7.5 veh, 10 Vath) wenfia wa 7a) Pater we GAT 

softer ofa err yore Peetr eg vovo yor wet fearT Hy agai Sree vel ard 

7H | 

| awrufaa afte & ape oRatorr ar wow ae S Parcel weaf wer Va ag wet 

&) use oe 8 Arta west we wd ag & fare wet A oat a ye freA og 

somo wart wer fear S argafe wea ae S Sorat Sf wel Pepto og Ary eI 

ae: araer Préfra feat orer @ fee oat Wares Og srazuH wer feed w Tae 

% gowo wrt wer Rant at arqafe/emrafer wart va ort ae Ve were @ Hay ge orate 

wae 

filet 
(a4 Wert areq) 
aaa arr 

ofafert: Me 

1. Wey vafawr aftrert gei—1), sovo yaar Paan ae, cee a qual wd aravas 

ordeal Sg arax Ova | 
2. WiPax seseifire, voro wrt oer fear, whaagesre HT su smera S wa fe sat 
gRasa & fee wo afar H ones S aque 4 Paaqer sravan wrdare 
Oe HT GS Hi | 

thlnde 
asta orftrart 

ye



      

  

ee wi, waH ae, Hialaet araae, fer-2, tex ays, TER 

__ ne | é_aa : rogreaternoida@uppcb.in, wr / wae. uae manne ; 

~ : ra 
feaicn ‘ | } eg 

al “FY TMGES) Ye 26 /P/2 Co aan sex 

  

peel caster ete, (teeta gavira faesea wrofeto), 

wie Ao—sitwad—08y, WFEX-01. 

dex Aes tee, Wags | 

fas: *1o WS eRa ater, az facet 4 _alfsia_Prasoon Pant & Anr vs. Union of India 

& Ors (OA No, 392/2022) 4 UR Sie feaie 05.07.2022 @ sya S Wael 4 

wav: re (eset Proeet cer Pram) ofa, 
1974 Te (ramet fFRaret cer faa) 

a@Pram 1981 F snerae wheel & aque & are i 

seen Roce orerret et PR MO sia eA oiRreweer, =e Rech A rae ANGE 

S dex dest We ea % Bt ee gre Stes B Teast F OA No. 392/2022 are AH al @, SH 

adam % flares 8 aT Heh weer BEA aT HE FEI TAT Tire OA No. 392/2022 4 aa 

ry in neon none & arqarers dy foreben meters ener gee AAAS fed A 

sagan AAR arr Groat wr Rte fam 19.09.2022 Fa Ta fer @ aaa 

sear A oa amefe by 2 arte (AAT 20 Wert sn) wen ara eva FET 

See ete era mover Premier Bq Sono yoTh ret fet A orga Herel TE eT 

Ht | 

matere aftcrat & ogee oftdtorar wt wou as S carerareh weasel Ws TS TA 

ay qo ahd Pri woah oer GE arg & AAftre tah H aAktoe wT oye! Prem Fg 

ovo aan rer Rar BAIA ser wey SUIT A ate Prete By TTS 

seme spray Préfara Fran ory & fe oftdhorr sieves bg omer viet Pepdot & SSH 

sessowo spre ere Per Bh AR / aOR MEN TH ATT EH WTB AE FH TTS 

4 afta fear arr gfe 
aaela 

(qa Wert area) 

asta after) 

y 
4. Ae pater orfkrewet gett), Sono wee Patan ats, eats HT AAA Va oTasTH 

2. Da erestetforec, sono opr ois Rare, wheres ew omera & Biker SE 

ee fez mo fe # ane ewes ¥en Sey 

wl He Py |



MERE Tamas — 

UPPCB 

  

  

  

See” U1, WIA Te, gaia area, der-2, dex aes, thasgar 

- gta : rogreaternoida@uppcb.in, wr / Pee. 0120—232102 | 

toed afer 

def wares Bree, AeA WES wren wrote), 

wite qo—diwa—oedl, PaAeX—-01, 

Tex awer ae, WAGE TT | 

fasa: ano wstta ea stp, ag feecit 4 alfira Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 TRA seer feaie 05.07.2022 & West S VI 4 

det wa (ese frame cent fraac) afer, 1974 Va arg (wee Prareer ae fray) 

affra. 1991 & arerow weal & aque & wraey FI 

auaea fees arama et fe ao sha afta aftroen, ag Pech Y vse NergErR 

oe dex acer ae ATH AE BG er F Ws A OA No. 392/2022 ee FI TH SH 

aga 8 Mannie & a dat ver eet oT oe Bt! vat Ahora OA No. 392/2022 4 IR 

wre Rete 08.07.2022  arquran oq Prenat serea arr daar wiRG aio a wa EI 

daar uae arr oRetoreaT er Pte feats 17.09.2022 wT fear war) Pert & Wag 

aftanaar ¥ wre argh fq 2 aaa Ere 75 wah wets) eft oa wa) Peat SAT 

suite GRR Err at Prater 8g woo oh oer Parr wH argaie wuerer Fel wera 

7H | 

arate attest & appere oRatorr at wou ae & cereal weale wel Vs ag HIT 

a) aor ae & Prfe wens aa we ag & Pre wel A Raton a pe Pret eg 

sono ant ra Part S argues wrat we a} sat & vet Pevder eg A EI 

ye. anuat @réRre Pear aie & Pe oRetorr ware og oravaw wet Peat } wae 

¥y ono rot orer Perr target /ararafe weer ra ray aR GH TearE aH Aree FH erste 

4 Offa fra arr ahaa @ 
yada 

Aide 
(yas Were area) 
eara arferert 

ofafertt: 
Sy 

1. seen wafer arftrert (gea-1), Toro EEE Pan ats, cere a yee vs oraeas 

arame) &q Bax dita | 

2. iPr eresraiferes, woo wrt wer Parr, teragarae wr ga sre S Bea fH Sa 

cea @ fee mo ater & ate S aquem 4 frengee oaeae ordarel 

Se HI HS He | Fide 
astra afar 

Gy.



Sally Hldleid 

  

  

Xen Cn oo a. 
aa 11 | i | TS, TEX TSI 

a ae w41, wera aa, wtaffae aretae, Aet-2, dex AST, Wega 

en 4a: rogreaternoida@uppcb.in, Bra / PR, 0120—292408 

Fer OG ING TS Ye RG 
Guead afee 

dad teat don, areeaad Aoerf sone mrofeio), 

wile ao-siwa-oset, Gaex-eHuls—4, 

Dex Flyer ave, WAGE | 

fsa: mo usta eRa sex, ag feectl # aifera Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 WRG Hest feats 05.07.2022 & aquest WaT A] 

dat we (eet Fra cen Prada) afta, 4974 wa ay (ager fraey cer fraavy) 

aan, 1981 S aeraH wisest b aque S Way FI 

suiaa fea arora ef fe aro asia afta afta, ag fleet 1 stge Age 

& ex dest dee Aa HS YEA Cet S TTT 4 OA No. 392/2022 eeR A MH B, TH 

adam % Parnit & or Wet Te BA wT HS GY Gar Aft OA No. 392/2022 4 aa 

gros festa 05.07.2022 & arquret 8g freed seea ant agar Ufa aoa st TA el 

dgaa waft err utara ar faeterr fesia 24.09.2022 a fea var) Pee & we 

utara A wer arg eq 1 ater (sar 10 Tah) venta oar war) Par a AE sane 

afTARy rer apse Prater oq wou YT! ae Re A sigufee saerer eh aera Te | 

arataa afteeat 3 agen Rarer a wos aes 8 earermel Heals Ger Wa ag I 

afi &) ara gramme & fe uate wr gore Prenfor aq woo yt oer feat G ogats wr 

ae & on & ve Premio eg Hae! 

ae: araar PreRra Rear arar & f& aRarorn Wares eg oravaa wet Preps @ Tae 

% somo art ora fart ft orgaty /ararafer wart va ve wea tS S GENT vey Ta ay HT 

at um are & Mee ga wraters A Ofte fear ora Gad | 

ward 

(Hrdee 
(Taq Were Tea) 
aaa afro 

‘L 
4. Fea vataer after (get-1), sono nasa Adar ae, caTS of Geel wa saa 

ara 8g wer He | 
APR Bessie, Bono rh wr Paar, thrageTT ST ga area S Mies fe sa 

ciara & ASE Ao afar F ores S aque H+ Magen snags oral 

Ha GH HES H| 

AN-doe 
aaa afrar 

SL 
Y-



GIiais 4iMivim 

  

  

aes, wee w1, nea ae, SiaRiae wrectae, set-2, Dex Aes, Wagar 

= . gta : rogreaternoida@uppceb.in, tH / Dae. 0120—232102 

water SO (MGT SY) Rie 24] ye 
quad aes 

aati ar reer, GArer-aerd oT eforef ear zaerre srofero), 

Gite qo-viwa-oey, Waer-cpuls—4, 

dex aver ae, WheAGESATR | 

faa: ao usta ea seer, ag fect # arferat Prasoon Pant & Anr ys. Union of India 

& Ors (OA No. 392/2022) 4 wie sireet fete 05.07.2022 b aque } was FI 

dak wer (was Prat cen fraser) afefras, 1974 Va TE (WgeTT fray cer frase) 

afafras, 1981 @ aienae wriaeral & orqurers a weer FI 

gustan uaa eae BY Pe sto ws afta armen, aE Pech F orrye Merger 

Shey eer dee AT A TE tes WTS A OA No. 392/2022 TaN H TAB, TT 

ade & Praia & or ed Teo wea aT we BY] Tat AT OA No. 392/2022 4 TRG 

are feria 05.07.2022 & oqarert ty Prenat meen are vigad wife wes eT Ta 

dager wife arr after ar frterr frais 24.09.2022 wT far war) Perr a Ag 

fete i wet ona aq 2 ater ren 18 vad we 1.5 Team) wena Ta Ty) Pree & 

cau waftert GARE arer apret Premtor &q wooo yah rer Peary A orga SacI eI 

oer 72 | 

aafaa atest & agar vaio at wg ae 8 tereael weals viet vd TY Ha 

adi &) ana arare & fH afar wt pet Premier Bg somo are corer fT Hague Hat 

ae & our & wet Premio 8g ATs | 

ae: anaa PSR Rear svat & RH aRahor Wares Og arava viet Pred G Tae 

§ sono ayert ret Rarer At argafa /ararafte warer wa we ea aS HEAT VT VF TG TS 

ar wh ware & tee we orafera H Ofte fear oar GPa Fe | 

  

A yey vata after GaH1), Soro was Peta as, caTS wr eel Gs sraeay 

arena eq arex Bea | 
2. TAR ETESraieRT, BONO WME wet Par, whergeTE ws area SHAT fH sae 

chara & ASE wO ata arte S aque A Aaaguy sass oral 

Oe BT HS Hi fide 

we



eee 

UPPCB 

  

  

a See” a1, nea we, Gta wreree, Aer-2, Dex Aes, Wagar 

= <i ga: rogreaternoida@uppcb.in, BH / Sei 0100-20012 

ar 980 [NGpsy/2u 6ST 

dad gah 2a, Garex- Fed vere are / tae ster gweTeH wrofeio), 

wite qo—sirws—028, HaeX-10, 

dex are ave, Wage | 

fava: ao wsfa sfta sree, aé facet! 4 afi _Prasoon Pant & Anr ys. Union of India 

& Ors (OA No. 392/2022) 4 wa seer ferie 05.07.2022 D ager b Wa Fl 

det wa (went frat oem fra) ate, 1974 ve ay (eee frat cer fra) 

afer, 1981 @ aera wiearat & aqareas h were FI 

gota Reaw aaa et PR mo usta afta ara, ae Pech A wise TNoagaaTN 

pee acer Fe Oa HAE ETT Set H Tes F OA No. 3922022 TR A THE 

aterm % fran & wr eel Teo ST wT we FY] Tat AST OA No. 392/2022 4 TRG 

soar fecien 05.07.2022 & aqua oq forrest wetem aren aged wPife afer a TH 

gigas UPR eT Ueto wr Perr fate 21.09.2022 wT feat Ta fatiert ch UAT 

qferoar % rer arg Bq 2 areter rma os Wer ete) wenfier ora wa) Peer & ra 

Satter BRP ERT era Preto oy wow Et wre eer A argay wueer ae ex 

ret | 

qataa afraat & organ uate a wer as S carer Wenhs viet Va Ty WT 

a) war a & Pirie went ore we arg & fae eat A afar a st Peni By 

Sono wmf ret Rarer S argafe sre wea H Sea & viet Peat Bg Ars | 

a: omaat Pera fen rar 2 fe ahaha wares Og oraeam aie Frere & Fae 

s somo spf ort Rarer oH orga /oraratee SemeT var wre aR Ww ATE a ewe ge wr 

Hota fear arr “aaa Be 
waar 

Aras 
(jaa yeorer area) 

— Sara after 

1. Bee vataer afer qat—1), ono MaSeT Priam ats, caw wT BTA Vs say 

aldara eq uray afta | 
2. afray eestor, Bove wr wet Rar, thaagear wT ge ares HRT fH srt 

atarrat B free ato after S ote S ores 4 Panque snaeaw ards 

BM GT HE P| 
Pde 

arcire aaftremt 

Wy 
GY



MII“ “INS 

  

Se w1, yaH aa, aaa wrectew, der-2, Pex ais, Wheragare 
Poy fe 4a : rogreaternoida@uppeb.in, WM / BAe. 0120-232102 

Gay Gal : feaie : 

aed Rreer aren aime, Glee faear serea mrofero), 
wile Ao—viva—o2al, Haex—10, 
TeX Aes axe, WeagEay | 

fsa: wo wsfra eRe arferpecr, ag feeeit ¥ afta Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 1 wRa sree fale 05.07.2022 H syed @ Wass 7 

det: Ge (ese Pract cer fraser) afefray, 1974 Va Wg (rguer rarer se fraarT) 

ayer, 1981 & onsrae weal & aque H wey A | 

swat feu aone ef ff ao wsite ea afters, ag feet A cave aeagerR 

& dex Aer he aa 4 SE OTe SEA SH WA F OA No. 392/2022 aR GH TAB, TT 

adaa % fornia 2 or ded gen ae oT we S| sat Afra OA No. 392/2022 4 ARG 

area fers 05.07.2022 & aquest tg fronfert serena ent wgad afAfe ales ot Tea eI 

aged afi err oka ar frtert fate 16092022 et fear war) Parr @ Wag 

Rast a we amgff eg 2 dea Qa o2 va vets) waft Wa Ta ftent a wag 

softest wa err apr Preator tg sono yard wet for a arguiee ouerer el are 

7a | 

amine afd & ager caro at use ate @ wercart amrefer sary ya are 

2) usr a @ Pra oma va a @ PARE area A GRaterT aT ySTe! Preps sq BoHO 

ant war arr S aqafa wea eet S oR a aa Presi eg Aye | 

A wow art ore fart BH orgafs /errates FAM GA WT aR Ve Wane & Ae ga arate 

4 afta fear art afaad we | 

wae 

Pheaee 
(Jas Worst ae) 
|: eae aor 

1. Fea vafaxor affrertt (get), sowo wasn Fas ae, Tas HT sae Va sravag 

erbarel &q Urex viva | 
2 ORR segrmeitre, sono wrt wer fam, theaagerR ot gu oree S vita for sag 

gRanm & fee ao afferr & are H aque ¥ Paagqen savas araret 
Oe HT PS | AN de 

arate arent



UPPCB 

SS wee whe oq Prat ats, dex ares 
  

7 1, wUH ae, BaRaa orreiaa, fez, dex Alger, WhaaggarTK 

<= ’ gta : rogreaternoida@uppeb.in, WI / Hae. 0120-232102 

FR] [Grr ye ree 6 [PI 
dotted atfeu 

tae aaa via det, 
wert 40-784, wafer, Vaex-1, Raw Tas w te. 

Tex Ast ave, WeagGeaT | 

fase: ao usta afta after, ag facet 4 aifoi Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 UR arest fais 05.07.2022 H sqUet B Wee Hl 

dat oer (ese fra cer fraam) afefias, 1974 Va Ty (reso rarer cen frat) 

sian, 1981 & areroH waar a argues @ wearer A 

outea fisun sana ef fe ao usta afta oftraet, ag feel 4 oye ager 

} dey ast de as A a SE BS SET SB Wes 4 OA No. 392/2022 TAR GH TH SGT 

ada 3 Parnia @ a det ge He oT He He! Gat Aer OA No. 392/2022 4 UR 

greet aie 05.07.2022 & arqurem eg frenfrent melee ent wigan afta wed at Ta eI 

gaa what err uftdrorar ar fattert feria 16.09.2022 et fear val frtent a WAG 

gars & oer arghf dq 17 Sete Ere 1.5 Tah vets) writs wa wa) Part @ a 

suftert ofa ere yr Prefer 8g sono qemt oer fr a agai sacrer vel aera 

7H | 

arataa afteel & appar uate wt weg as @ warernef wens wrt Va Tg ATT 

af #) arg aera & f oRatoer wt ae Pender oq vow ert oer fear A arqaia wre 

oe & srr a aa Pedr og ase 

am: ager Préfra frat orer @ fe vRatoat Wares Wg srazaH oe Preps o wae 

# wouo ant wet Peart at argafa/errafer wart va, ofatora @ Waren wealt viet Wa 

ay wes ax ve wore & hex ga orators 4 afte feet arr YPrfeat a | 

wade 

te 
(aq Wert Ure) 

aaa aftrart 

eo le 
1. ren vata aftrert (get-1), sowo wane Paar as, cee FT Ysael vs sae 

areduret Sq Wer wea | 
2 WIRE Besraifire, sowo wrt we fram, waageare ot ga area S oft fe vac 

oka 3 free mo ate & one S aque 4 Prager saw ordaret 

GA Hl PS He | 

Peds 
asta afta



  

  

ET 

: 
- 

SS sap vee WGN A aS, WeX AM! 

Se a1, yu oa, wrafeiae arene, fer-2, Tex Aes, Mags 

a ‘a gaa : rogreaternoida@uppeb.in,
 Ys / HaB_0120-232102 . 

waiver Spo (/1 GPS] 2- Featar: 26) [>t 
dof ee 

sent Pesos geile (WATE grr Saeraes wrofe%o), 

wite ao—vitgd—11, WaEN-1, 

dex Aes! axe, Thee | 

Aaa, wo Usa sa see, ag fect 4 aifoia_Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) H ua ares feria 05.07.2022 S aque & wae 4 

sat: sa (west Praret cer Priam) afetrar, fora eH ay EET Pare cet Fra) 

were sot a amerren vite argarers & Weael | 

reckaer Rreaes avr @ PF TO. TET Rarer, eG Rett H tae TASTE 

we Ae aH Bee aa Aes B aH OA No, 39272002 eT HTH © 

ae Rie 8 ar eet mee wet FE. HL Geet HTT OA No, 3922020 7 

ane gone a ergata Free eer ret geet aA feet = 

ee eae at ofthat a Pert Rein secozoz2 oF fmt Tar) FART 

Te erage by on ete (er 5 Tat) were; oA wea Peet F Sel Su 

meta afore arqere otra a ats ERT wT en Te Pete 8) ATT 

cee ed ob angers eater wr Premier bg woHO TMA sea RTS SN 

gra SES STAT Saat Premier Bg ATE 

see emma Prefer var oar & FH otc serera Og rae Tet Fen A 

Sos ek Part Bh Sys / a TE HTT eH eT ARN HIS 

% afta rar ara BPaat se! 
yaar 

2. <ifyax ono gen rot Frere, aTragETT a ge aire BHAT Fe SE 

Rana & free Alo straxcr are & aque 4% PaATGaN saa 

Ba GT HS He Hole 
aara after 

9



  

  

Sere wi, naa da, ware wren, scT-2, Tex ayst, Wag 

<= : gta : rogreaternoida@uppeb.in, wld / HaAA._0120-232102 

ver T GTS) fete 16 0 
coftegd Aer 

dat gtea lew ery AeA sacred wtofeio), 

wite qo—vinga—11, WaER-1, 

ex ares GRE, TIAA | 

fava: aio usta eka attract, ag facet 4 afer Prasoon Pant & Anr ys. Union of India 

& Ors (OA No, 392/2022) 4 aa ares fesia 05.07.2022 & Aques oS wed A 

aa: ara (weer Prat cer fram) afer, 4974 ve ary (weer frareor cer fra) 

ate 1981 o aera wider argues & were 4H 

cert faurer ararrat BY PR ATO Wesla efer arfrmer, ag Reeth F crrae Therese 

ade tee tee Oa FE GR GET F TTT A OA No. 3922022 TR A TH 8, FT 

2 ee ag Rerenfet Bar Beek TEM TEI Br HS TY) Ta Aor OA No, 392/2022 8 Te 

se ese soy g00e & area be Poenrans metas ere wig GAA oT A 

eqn wi eT Gator wT Patter fearw 19092022 eat Ta fie & waa 

See ay A cat amaht &q 02 areas (rT 9 Te wa 6 eh) wenfy gaa) Pert & 

ae ceaftora HRIPAB! ERT sors Prem By wos yA stay Par a sage Serer we 

oer wat | 

mrafera aftorat & ae oat a woe ate & warersel wea Set wa TZ A 

sedi 8) ore arama & PB oRRahoraT BT apa Promo By somo eM et Flt STA ae 

oe & oa A wet Premier eg APT e | | 

sree ama EPI Rar ore & Pr othr wares By ore ret Prepwet oh Wee 

¥ wowo prt ree Roar at orga / arava sarer a, aftr ob Serer EAT eT 

aaa 

sie 
lh 

1. Aer wafer ater’ qar1), somo HgTe Pra as, SII PY AT Ve aATaTE 

arial Bg TEx BANA | 

2. ry gresrateree, ovo wnt wre faa, whamgae a ge area & Bf fe Sa 

ee oe tree mo wR order B argu # Paaguy snare ware 

HA HT HS P| 
| 

Ado 
erstra arftreret 

Y 
K-



  

  

See q41, nen ae, wiaRiaa ertew, Herz, dex Ags, Tews 

a f if gta : rogreaternoida@uppcb.in, wr / eA. 0120-232102 

ver ASL NGF oY) fete AG ]P] 22 

  

ded te HA GHeted ta gare) sae mrofero) 

wite qo— siva—o1, Warex—-1, 

Tex Ares ae, WAGE | 

fasa:_ aio wsfta Ra after, ag fees 4 alfea Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 WiRa_sext feAie 05.07.2022 @ sq O Baw FI 

dat wa (wee Pra cen frase) ofGftan, 1974 Va oY (eset Prarer cen Param) 

aa, 1981 & arergH waar # agers S WAT FI 

auien fiers sana ef fe ao usta efta after, ag feet A GATE MagETN 

dex aes Re aa A Oe GTS Ser S Wes F OA No. 392/2022 TR A wh 8, wh 

aia % Rania 8 or dee eT Oa aT wwe BY) Tat Aer OA No. 392/2022 4 aIRG 

amie feaia 05072022 & arqaren oq Prevent wees aren Hyae Pfs afer Ht Ta 

agar wafe et aera st Pret fea 14.092022 oF far war! Peer ob wa 

after H ore argh bq on Mreter (er § yer) vehi ore wren fPxerer & wr sare 

GRAY err agar Premor &q souo ye wet faaeT A argafey oaerer Tey eer Tea 

arated aftcrat & arpa oftarort wy aie G Wet Ho 38607/UPPCB/GreaterNoida 

(UPPCBRO)/CTO/w ater/GREATER NOIDA/2018 Dated : 18/08/2019 EINT wad weafa wot frta 2! 

wenfe areer fafere ere Wo-1 & agar kar a ypra frend eg sono rh wer fearT 

@ aga wre eet S oud G wea Prenton ey Ay FI 

oe: amma PreRra Pear aren @ fh vated Wares Og oraeaH viet Prepder G ae 

& sono surf wret Parr A orate /orarafee war wa ew were & shoe gH wrafera A wi 

fear art Ufa He | 
waar 

Ade 
(qan were aa) 

aaa afar 

gfaferta: 
4. Wea vata aiftrent (get—1), somo west Paar ard, EAS HT Gare Vs savas 

argael &q aTax BAR | 
2. Pa ESSN, Bou wrt wet far, whergere sw ee one S HRs fH sac 

GRacat S ASE Mo ata S ate S ogres 4 Penge saws ware 

OA HT HS He | 

Ph de. 
aaa atert 

7



  

  

Se et, wen aa, Bina arene, Herz, Yex AST, MTGE 

mer gaa : rogreaternoida@uppcb.in, wr / baw. orageagatan 

wet S30] NGAS Y) 2 Fei 26 ]) 9 
dofige Tew 

anf Sea sear (Head Steet sere srofer0), 

wite Ao—sirga—120-2, Waer—1, 

Dex Avs ae, WAGs | 

fsa: mo wsha eRa aftiexer, ag face # afera Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 uta _sirest fei 05.07.2022 siya Oo wae 4 

dak wa (reser frame cen fav) affrar, 1974 Vd TT (ogee Rarer ce fret) 

aff, 1981 & snsae wider d aque & wre 4 

saved fase vara al fe m0 usta eta afte, ag feed A aoe Ther 

S yee Test ae aT A VE aS Sea B WH F OA No. 392/2022 aR HTH BM 

ada % Prantat & or det we wea aT we BY Tat Aisa OA No. 392/2022 4 TINA 

wrest Peaie 05072022 & arqures 2g Prenat seca an Hye aihfe wea BH Ta oI 

daar wfafe err oftarorar ar feet feate 16.09.2022 ay far war) fem @ wa 

atataar & wrt argh 2q 02 saa maT 3 veh ve 15 Verh) wenfter ora ma Perr & 

ang wafted BoP err yore Premior 8g ovo ent oer faart a agaiy waeter ae 

were eal | 

araferr aftteeat & appeie uRatorar wt weroaref orarefer SHIT Ga TET 8 | ST SHaTT 

2 fe uRaorar Br yore Predrag soo pert we fart S agai ot Se SHIT Gt 

we fdr og AFT S| 

am: amaay Préfra Par are 2 fe aaron Gare Og arava cer Perit @ wae 

% somo anh ret Paar Ht orgie /ararafeer aT Ta wer aR WH were } Ate ge SraTcTa 

4 afta fear arr ghRat 7 | 

  

waera 

CNados 
(oat WHT aleq) 
aaa arftrart 

wiferferta: i) 

1, Fea caterer aftraert ( 1), soyo veer Praia as, cee oT Geel vd srava 

araael Bg Wrex Re | 
2. SPR Besa, oro wrt cet Perr, tog ot ge ares B fa fe Sac 

ahaa @ ASE AO aawt & wee F aque 4 Pager sravgH oral 

GRA HI GS He | le 
aay afer



UPPCB 
GQIAISM YWI4IVl4 

  

  

Se v1, yaa aa, wales wre, ster-2, dex Ast, WragEsw 
ea rere gta : rogreaternoida@uppeb.in, PH /Pe_0120-232102 

defied afew 

  

det wees Stare (ete ves soRgay fx0) 

wite qo—viva-14U; Waer—1, 
Hex ATS ae, WAGE | 

fsa: mo usta eRa sitet, ag fect ® afer Prasoon Pant & Anr ys. Union of India 

& Ors (OA No. 392/2022) 4 uifta seer festa 05.07.2022 & aque e Cay | 

dot wa (west Pram cer Prise) afefiaa, i974 Va (rgsy Framer ce fyaacn) 

gfiPan, 1981 } ansrae wie 6 aquest & Wet Al 

sotaa fisan aaa ef f ao waste ska afters, ag fecot A ware Thee 

S ex ast tee 8a BV Ge Cle B WHA 4 OA No. 392/2022 TAR GH THB, TT 

ada & Parris & a det cer wey wT HE HY Tat Aer OA No. 392/2022 4 TRA 

ante aie 05.07.2022 & arqurera eq feranftrert meta ant Wyat aie wea wt wet S| 

dgat waft err uRaharat or frtarr fei 16.09.2022 ef fat Tar fer a waa 

gRawar & aa amg ag o1 ade @Aet to yah) enter oar var) Per S aaa 

softer WAAR grr yore Peto og sono yard oer fart at agai were: sel awe 

at | 

arotan afta & ape uRatorr ar wrod arrofer warer va aI Fel Bsa 

gaa & fe Rao at ye Perio og woso rh oe fe S aqeia ora eT | 

sara a wa frepwr eg aT ez 

# gono apr wreat Bart ot argaht/arrafer wart va, oReborar } seroareh ararafer WATT TI 

org ae we ware o Ae Se orators 4 aka fear rar Yat Hr | 

yqara 

Aedes 
(Jaq West aed) 

asta arf! 

nen YL 
1. Fea vataecr afer (@ei-1), Bove WENT Prada aS, TEAS ol Ysa vs savy 

aeae ey UTex HART | 
> MRE BEsraifere, wow wrt wer far, thagere wt ga sree U oes fH sac 

oRatcat @ RSE ao ater d ae S aque 4 faaqer sravaw ora 

Pe BT HS He | 

Pde 

pg, Bane Se 
Y



—DPPce 
Mbit MeIMINIM 

SS ova wee wat aa AS, Tex aleST 

  

Se w41, yaH da, araioa ore, der-2, dex Ayer, WhesgaarK 

eure _g-#a_: rogreaternoida@uppeb.in, BI / PAY. 0120-252102 

rg /NGTSY) x fie: 26/9] >4_ 
Gof area 

  

aed Ferny dari GatexAed veri gfsar sofeo) 
wife Ao—viva—o1 / at, Faer-10, 
Tex Ast ae, Waaqea | 

fasa: ao usta eka often, ag feeet 4 alfa Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 Wa arex feaiw 05.07.2022 H aya & WaT A 

det oe (eye frac cer frdam) afefras, 1974 va (gst frat cen fraavt) 
affrar, 1981 & snsroe wifterl @ sqrt G WAT FF | 

sutaa fun aera a f mo usta ea after, ag fees 4 cage ThraggEaR 

& tex ae dee Aa FB OA VE TT DEAS Ws F OA No. 392/2022 aR HTH s, TT 

ada 4 feria 8 a det per wea a Ge ay) var aifert OA No. 392/2022 4 ua 

sree feaiw 06.07.2022 & arqurem eq forenftert werea ent Waaa aiAfe afsa at wat S| 

dgaa wate arr odor or ftert fete 21092022 ef fear war) fate @ waa 

gRarr a oe ag eg o1 aaa (rma 7.5 vat) wafea wear 7a! frien a wag 

softer wR arr ae Peed tg somo art wa fet at agit cate veh oer 

7a | 

arofas afteal & aqene oRaterar a wee ats & dareraef weafe Ger va ag HIT 

aéi 2| ao aera @ fe cRaern w are Peed ag voro yt Ga fear B agafe ara 

ea & wt of ae Pept 8g WT eI 

ara: arrest PRERa fear ora @ fe oRatorn Wares Bg araas wer Preps G Way 

4 govo wrt wet fear at aaa /smrofer wart oa, oRatorT @ Maree weaft viel Va 

ag wis oy ve were & oy ge orate 4 Ofea fear ar gad wy 

wae 

Andon 
(Jaq West ure) 
aaa afer 

1. FR vafaxor siffrert (get-1), sow wquoT Pa ae, cee ot Yar wd srawaH 
areal 8g Urax Vea | 

2, iPr segeifire, sono wrt we fear, ahaagea or se omera F Wa fe sar 
uRasar & flee wo aan & ones oS aque 4 PaarqEer stay oral 
Oe BH HE H| 

Bode 

ew 
K



Gy Neale bike 

ari | Aub Dab lub [deb 
Bibbib cbhablic MBEIbph| b bbinbie @ JAbiig db Inddblie Ole Bapl @ Ibinipalh 
Dba ob] DaJK B bialie BS [eb Alb EBHbI> ‘bled! lin bile OKO ‘PAINIIOSSIS ALIA -Z 

| bait abiis Ba jpibiele 
cbhabii> bA felbbts [eb bp ‘Alb lakPh| InbbK OKOM ‘(/—-2B) [Albblie Indbibh bah “t 

[ple aire fe lic be 
(bbib lalbh bbft) 

ars 

7 sec snp sing Wi wae sts ttn dn 4a ae 

bd BIN BibBA felbloib & lbinipalh ‘kh lob Dyhibie/RieBie op Lib! Bin Buys oKOm & 

BoE @ lopdab| Bin bablie Ba biibt Ibinipalh } 2 DUN Ipc) Digfehy [bhlie :bie 

| 2 telh BS Inpesb| ln [2 DAS ob br 
Milf Rikbie B Like) win ple OFOR BE inpdak| wink 4b lbinipalh ob) 2 Diebie hile | 2 (Bb 
Jaik Bib bd Win QjHBA flbidlah B Pip pola {p Ibinipalh MaBie ob Japiyic Reni 

| [pir [piace [8b ppbha 
DIwEIS eb Inte! Lio fife OOM Ba lopdab| Pink IMB BiIbIDIK DiRMh® RHE o [olPAb) | pl 

bib bbjlra (> @ ibs GZ PA LID [bed O} Ibe) BRA SO Ba pihiie win & lbinibalh 
PhEs ob JolPlab| | lpi: Ipeb| |e 22026072 sbibd| Inte] Ib IbinipAlh IIB Riki Depa 
|2 \plr jp DOlb Digs bbb INB Polak Rin) Ba peinBie @ 220% Z0'SO wild} lapiie 

bajlh k 7ZOZ/T6E “ON VO Lidjiz Lbs | Ae Dac Id Lad InBh REE lw ‘2 bilaAipbi B bikbp 
is ‘2 Ip ke ARID 7Z0Z/Z6€ ‘ON VO & RebtiA © Bip Pink BA 12 b ER Dab IDA APE w 

ALbEEBED Ir DhbIN b [dd Bb ‘lopblio bala pisIs Olle J 12 Dible bhbbl Lblaho 

| Rebs b bbihfie » |biRbIIK dhislie © L86b ‘kkbiblic 
(Inke}| led Iodibe] Inb>k) Bib pA P/6l ‘khbiiplie (lokbb| iD InMibhj| IokdK) WIN “ADR 

[ft Rebrls cb LBihbie cb ZZ0z'20'S0 ibd] labile Dajih & (7Z07/76E “ON VO) SIO ® 
BIpUy JO UOIUL) “SA JUW UB UOOSBIG binjib & |h52) Bb ‘nddwile baja PUA Olk “hbbj 

[ALbE BRD lr ‘DAb ISN adh 
AOL-ADbE 'PO—BALIN—O Dkr 

(OLJOLK IpSal® LTRS PA—ADIK) Z b b—inh—-SEbaib bTI8h Pb 

  

  

RQile Deélsh 

2 er: ses at [hSLOM | Ste sae   
ZOLZEZ—-OZ10 Boh /bih ‘Ul PSOE QE OUIRTEasAO Ns Be-3 aie 

os ‘PB bh ‘b—a 

KELATATeR RIEL Ib



  

  

Se v1, yen da, waa aretew, fer-2, dex alest, dhrgare 

sae #—ta : rogreaternoida@uppeb.in, wi / Bae, o1a0- 702102 

ar a (MGT TY) meh 
dad wel aed (exter Prot Rae Ke wey srofeio) 

wite Ho—siva-—oset, GaeX—-10, 
Tex AST ake, WaAGEAT | 

fsa: wo wet eRa ate, ag feect 4 afta Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 4 wiRa ares feria 05.07.2022 @ We @ Gas FI 

det ae (weer fear cen frdav) aifefias, 1974 va ag (meat Fray cet fam) 

afta, 1981 & averce wifes PH aque SH ST A 

sudaa fan aera et fH mo usta eta after, ag feet 4 ace ThrgeTTR 

S dey test dee Aa BS UE DET. Was 4 OA No. 392/2022 TAR H TAS, TT 

agama & fans & a ded ger Set TT SS HY! var Aer OA No. 392/2022 4 URa 

areer fea 05.07.2022 & arqurest 8g forenfrert wetea ent Wyat wie aod a wet eI 

dyer afafe grr oRatcer ar fatter feat 21.092022 ay fear wat) Peo @ Waa 

uRaar F ae aroft eq 01 aia (na 7.5 veh) write oa war fer & WAT 

softer oA Ear ys Peed 8g sono yh oe faerT a agai Sree! sel aera 

ait) ara aera & fe uRerorn or dares ae O weale oa WE Tg TT OTS UT ET 

fear ura aftard 3 | 

aratea after & arpare oftatorar at eoa ate S Warerareh weats viet Va Ty ATT 

a&i 2) ara sama & PH ofatorr a re Prem ag soso rh wet fart SB arguic aI 

aa & ord @ ae Peet eg aa e | 

are gaat eRra Pear ore @ fH oRatoa Wares oq sravsw Tet rept S Tat 

FH Bowo wert wet frat ft argafa/errafer wart va, aftator @ areal weait Get ws 

arg uret ae wwe were & Hee ee oratera 4 Ofer fear oar Yea we 

waa 

Ptedes 
(a4 Wert area) 

era arferart 

ae oY 
4. Fear vatarcr siren (@cd-1), Bovo vau Pear ae, pes wT Paarl Ta sae 

areal gy arex visa 

2 Ra eeslaifere, vow wrt oa faery, thageTRe wt ga area a wie fe sa 

see ey oe OR PSE AP See 

Gl PS He | 
Phade 

aaa arferry



Qaim iin 

  

  
  

See a1, wea aa, Stata oretew, Petz, dex ays, Wega 

" §—ta : rogreaternoida@uppcb.in, wit / WAG. 0120—232102 

quiet arfea 

  

det Pry cries, (Galera Tee FSR FA grofero), 

ic do—diwa—o1, Waex-eHas-4, 

dex aieer axe, WITHA | 

fsa: mo usta eRa street, ag feecil 3 afera_Prasoon Pant & Anr ys. Union of India 

& Ors (OA No. 392/2022) 4 WIRa ares fae 05.07.2022 @ Wied S Wa 4 

ok wa Geer Praen cer fram) afeias, 1974 wd ag (wget fra cer frase) 

sham, 1981 & serge wiser & agqurerd S WaT FI , 

suited faves sara ef fe a usta eta after, ag feet F care Tage 

tex deer ae Aa HAS Ta Ses S ST 4 OA No. 392/2022 TaN GHG, GH 

aqua % farts & or deh veo HST aT we FL Gar Aiea OA No. 392/2022 H aa 

arte feaie 05.07.2022 & arqurent &g fronfrart vetea ener wget wife wea at A el 

gar afte err uftatorar ar fatert feria 27.09.2022 wT feat TAT! Piet a Wag 

gitdcar % wa angft eq o1 ete ra 75 Vath) ents wea TAT Fert a WAG 

aoe BARR eet are Presi ag woo qo we feat A agai suerer Tel ard 

Treat | 

agi @) ona arava @ f& uRatorn & yore Premio tg como prt oet fear Sagat oa 

ae & snr & wa Pepto og aT e| 

a: amaay Préfra fear aren @ fe vate Gare Ag arava Tet Preps w wae 

# Zowo werd ae fart Hh argaht/errafes wat va wa Sereraet weafs sel Ta ay ATT 

ar we ware o fae ge wales 4 dita fear or Yaar S| 

  

wade 

Aide 
(qos Were area) 
arta afore 

ufafert: 
1. ee, gaan Prat ad, rets oT yee ve snap 

2. Zax sestaifere, sono wnt wet fr, dager wT ge ares Swit fe sa 

| Rasa & ASE Ao alart & ade o aque 4 Paager saw oes 

Oe HI HS Hi | 

Ado 
astra arftrart 

te



  

See ui, vem aa, aaa orectaw, Merz, tex AST, Wrage 
oer xe {4a : rogreaternoida@uppeb.in, MH / Pea. 0120-232102 

waver O09 [GTS 4) Fee TG} 
outage ANfew 

ae BovHo FAR, 
wife qo—Stodto—-sirva—ooth, Gaex-CHa—4, 
Tex Aer are, Wega | 

fsa: ao wsfta eRa sitter, ag feed 4 afta Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 1 aia sneer feaie 05.07.2022 @ sae oe aa 4 

det wo (wes frame cen friar) afefiaa, 1974 Va ag (Gescr Framer cen fraart) 

afar, 1981 & aeroe wert & aque S Bee F | . 

said fasae sara ef ff ao weit afta stnen, ae feo A aye WhegeTN 

S dex test ee aT A A eS WE Ded F WaT 4 OA No. 392/2022 cr WH THE TT 

ada % Panna & aw det ver ot wT we GY sat Aisi OA No. 392/2022 4 TRA 

anes aie 05.07.2022 S aquest eq frenfert wea err dyer afAfa wfsat a Ta FI 

agar wife ant Rar er freer fetie 27.09.2022 a fear wat) fier o aH 

gRawan a wa ang eg 2 deta err 75 vat wets) waft mea 7a) Pert & aE 

softer oA err yore Premio eg won yh ret fart at agaist voce vel axa 

Tra | 

arataa after & ampere oftatorr ot wee ae  Waremel weahh Gel Vs oy oI 

a) a oe 8 Pris wea oa wd ag & fare eal A oat a ye Pet eg 

sono wrt wet Rant S aqare wed wet S SAT Bt ae Pred eg Ars | 

ac araet RSéRra Pear orar @ fe oat Warert 8g oravaw Tet Prepitr S Tae 

4 goo wrt oer fart Ft agai /emrafer wa a WIT aX YH HTS @ Mtoe ge HTaTeTT 

4 ofa fea arn gfaad @ 

waar 

At-dow 
(Ja were atzA) 
aaa siren 

1. Fe vataeer aart Get-1), Bouo TENT Prada aS, HATH HT YA We sara 

oral eq Brey wise | 
2 PRR segaiere, Goro wh ae arr, AcagesTR oT ge area T afte fH SA 

gtd & fee Mo ata & ade > squen 4 PaaqEr snavan orate 

GR GT HS DB 

Ph ane 
astra aftreant 

g



eal plied 

  

  

  

See u1, wea aa, wtaftire arctae, det-2, Tex aver, Wagar 

ee 3a : rogreaternoida@uppcb.in, DH / Oa. 0120-29202 

waren 48 NGS 4/21 pee ff Oa 
toilet afew 

aed te BS (mavex—treet ba gterhcy saat rofeio) 

wite ao—sirva—osa, WaeX-1, 

dex Ast dee, TAGE | 

Awa: ao usta sRa strewn, ag feet 4 aiftrq Prasoon Pant & Anr vs. Union of India 

& Ors (OA No. 392/2022) 1 ua seer feats 05.07.2022 } we & wae 41 

dad ra (weser rarer cer Pram) orfefiar, 4974 we ag (ager fray cer Pras) 

a@Rar 1981 ater wider & argued } weer A 

sustaa fanaa oerra ef Pe ao usta afta afta, ag feeet A ote MhageTR 

& dex cies Fe ATH A BTA Tet B WaT F OA No. 392/2022 TER MH THE ot 

adem § Panta & ar Bed TET SEA HT HE BL THT Afr OA No. 392/2022 4 wna 

sega AAR ere wftehorT ar Pare fia 19,000022 wT fare war| Pte ee 

aiatorar % ora aap Bq og Meter Ae to ash wed) eenfie oe Ta Pay TS 

saftera URRY ERT opaet Rremfor ¥q won yom viet faarr A arya ware Ae xT 

7a | 

qrataa afteet 3 arpa uate a wea as 8 earch Teas Gel VE aT AT 

adi 8) aa arena & Re oar a ape Prentor bg ovo rh vet fT Sagat Ae 

a 3 oR Hf oe Pred tg Ae! 

are amma PréRra fren oat & fe aRatsar Ware Bg araeaw viet Prepder } Tae 

¥ gone eenh ret Rat A orga /arrrafee seer ga, aRehoTaT & areal SEAT Ser vs 

ary ure ae WH Wane & ee ge Grates A ARC Par aT Baar w 

Haala 

Aide 
(yaa were area) 
aaa aort 

1. rer qatar aired GRIH1), Soo MeN Preaer ats, cra wr Ye ws saa 

arial eg eer afk | 
2. itr eregatfore, vovo wrh wa Parr, ateagarr #1 ge area @ BRR fe Sa 

cara @ ARES a aa S arta S aque 4 fanger sass oral 

BA Bl HS P| ede 

i



Ge
 Fo 

&s 3 % 

rmat for Information on Source of Water and its use by project . } 

proponent 

  

Ayn exe =F 

  

  

  

  

  

  

  

      

  

  

  

  

  

  

  

  
  

  
        

  
    

  

  
      
  

      

Tx Name of the project G wr I 

2. | Name of Bullder/Name of Housin ; 1— : 
g N 

Group re fu-tech | Pebhedne. 

3, | Address of the project ee (ows j ge okt 
= a ‘ a = 3 

4. | Name of the Contact Person is i 7 * 2. “Ta 

Contact details (Mob. E-mail) (4 os | 
5 ass : A959 RID 2A4 Zev 4 | 

- Spatial co-ordinates 
Lod oO”, ¥ 7 

(Latitude & Longitude In Decimal : 2H 612510 | 

Degrees) los) “aN ALAHO 
6. | Status of project (Completed & ees | 

occupied/under construction & Completed | 

occupied/under construction) # 

7s Total area under the project (m* project (m*) <9 22 L Comb. 

8. Constructed/under construction area of 

project (m7?) & 1S 3S 4 Spt 

9. | Project approved from Authority/RERA 

| (Yes/No) 
4 c& 

10. | Number of flats/shops constructed/to HP 

be constructed 
“4 & 

| 

11. | Number of inhabitants 
24. SED 

12. | Completion certificate obtained from 7 

GNOIDA (Yes/No)* Yer 

13. | Occupancy certificate obtained from ; 

GNOIDA (Yes/No)* 

14. | Name of Groundwater Block 
Co Sigil 

15. | Type of Block 

(Safe, Semi- Critical, Critical, Over- 

Exploited) 

16. | Sources of water _ 
Gi maAdwore > 

(Groundwater/Surface water/ Recycle 

water) al 

17. | Quantity of water requirement 

Ground water (in KL) 296s © 

Surface Water (in KL) 
00.” 

Recycled Water (in KL) Gac. 

Water supply from GNIDA Tash guabwolt Frorh GNUSA 

18. | NOC from CGWB for ground water 

abstraction 
a) NOC obtained (Yes/ No)* eg eee 

Applied (Yes/_No .



  

‘y
| 

o 

1 19, Permissible Groundwater withdrawal 

quantity (KL) | 
1. No. of Borewell: 1 

a) Commercial = 
b) Domestic = 

2. Withdrawal of 
groundwater permitted: 

a) Commercial (KLD)= 
b) Domestic (KLD) = 
c) Others (KLD) = 

  

18 

  Flow meter available at borewell 

(Yes/No) # | 
YA 

£4 

  
Logbooks maintained or not 

(copy of logbook for 3-months to be 

attached)   Leyak Motes 

  

  

20. 

Zi. 

In case of use of Surface water 

Permission from Surface Water taken 

from irrigation department (Yes/No) | | t
t
}
 

  Source of surface water intake (Name 

of river/canal etc.) , 
f 

  
Quantity of surface water intake (KL) 

  
Flow meter available at intake point 

_(Yes/No)#       
  
Logbooks maintained or not 

(copy of logbook for 3-months to be 

attached) 

Use of Recycled Water 
  
Source of Recycled Water 
  
Mode of receiving recycled water 

(Pipeline/T: ankers/others) 
  

  
Agreement with recycled water provider 

(Yes/No)*       
No. of Tankers recycled water 

received# 

Quantity of recycled water received 

  

        

(KL) | Sacer 

Receipt/Logbook maintained for 

recycled water (Yes/No)* Fea 

Availability of Bills /invoice for purchase 

of recycled water, if any (Yes/No)* Yel 

  

«Relevant documents to be provided with duly filled fo 

# Photographs to be attached 

rmat



st
 

proponent 

Form ; at for Information on Source of Water and its use by project 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  
  

  

      

  
  

  

    

I. | Name of the project a 

pte ; Gand UA-& — 

: ame of Bullder/Name of Housinc p 

Group : Gant tog Orinda 
uf. 5 

3. Address of the pi e project Gow uh? (lol Nd— Ghd, 

4, | Name of the Contact Person oi =IhC , 4readi nigida 

|__| Contact detalls (Mob. E-mail) bhwerdia 
5. Spatial co-ordinates 

Losc 8227424) 

(Latitude & Longitude in Decimal Lats 27 618d Po 

egrees) . 
Low! . i 

6. | Status of project (Completed & Tt LBS 415 fe 

occupied/under construction & mp luted 

occupied/under construction) # 

7. | Total area under the project (m*) A, 2,6 Lae La 

8. Constructed/under construction area of 

oes (rm?) LOS BLS: AF Capt 

. Project approved from Authority/RERA 

| (Yes/No) 
NtA 

10. | Number of flats/shops constructed/to 

be constructed 
4°, 689 

ii. | Number of inhabitants 44,4. 

12. | Completion certificate obtained from 

|" "_| GNOIDA (Yes/No)* YA 
13. | Occupancy certificate obtained from 4 

GNOIDA (Yes/No)* 
7 

{4. | Name of Groundwater Block Kigdalek 

'i5. | Type of Block 
(Safe, Semi- Critical, Critical, Over- 

Exploited) 

16. | Sources of water 
yan 1 Wo Fe3, 

(Groundwater/Surface water/ Recycle Gd 

water) i 

17. | Quantity of water requirement 

Ground water (in KL) 
Qe. 

Surface Water (in KL) 
(.”~ 

Recycled Water (in KL) 
5. 20s 

Water supply from GNIDA wnudfin wt joe Firm FNISA 

8. | Noc from CGWB for grou nd water — 

abstraction 
No 

a) NOC obtained (Yes/ yo) 
b) Applied (¥es/_No)* Nts ——__——         
      

  

|



  

  

  19. | Permissible Groundwater withdrawal : | 1. No. of Borewell: Z& 

quantity (KL) a) Commercial = 
b) Domestic= AS 

2. Withdrawal of 
groundwater permitted: 

a) Commercial (KLD)= 
b) Domestic (KLD) = 
c) Others (KLD) = 

Flow meter available at borewell | Nex   
(Yes/No)# 

  

(copy of logbook for 3-months to be 

attached) 

Logbooks maintained or not UssLesok Vormkintl | 

  20. | In case of use of Surface water 
  
Permission from Surface Water taken 

from irrigation department (Yes/No) 
  Source of surface water intake (Name 

of river/canal etc.) 
  
Quantity of surface water intake (KL) 

    Flow meter available at intake point — 

(Yes/No)# 
      
(copy of logbook for 3-months to be 

| attached) 

21. | Use of Recycled Water 

Source of Recycled Water 

Mode of receiving recycled water 

(Pipeline/Ti ankers/others) 

Logbooks maintained or not | 

  

    
(Yes/No)* 
      
No. of Tankers recycled water 

| 

Agreement with recycled water provider x | 

received# | 
  
oe of recycled water received : A224 KL 

  
Receipt/Logbook maintained for 4 

recycled water (Yes/No)* NA 
  
Availability of Bills /Invoice for purchase |: Das 

of recycled water, if any (Yes/No)*       
  

*Relevant documents to be provided with duly filled format 

# Photographs to be attached 

J



f°
 

Format for information on Source of Water and its use by project 

  

  

  
  

  

  

  

  

  

  

  

  

  

  

  

  

      

  
  

    

    

    
  

proponent 

i. | Name of the projec a r t oak 

| Prcaee Gok Gh Ratt 

2. | Name of Bullder/Name of Housi — 

Group peo it IW FechT 
wp UA. 

3. Addre h f) ths 
ss of the project Retro Ct 6 -0t, Celog 4 

4, Name of the Contact Person 7 ‘ 

Contact detalls (Mob. E-mail) 4; aly ha 

5. Spatial co-ordinates 
a SOR RGA REu) 

(Latitude & Longitude in Decimal Lots 2% C4 %310 

Degrees) a) EE YL 
6. Status of project (Completed & Lone x 

occupied/under construction & Comp ba teol 

occupied/under construction) # 

7. | Total area under the project (m*) C.6%, 26 Lamb 

8. Constructed/under construction area of 
project (m?) ; 8, L,o3ue wy £arw. 

9. Project approved from Authority/RERA 

(Yes/No) 
tA 

10. | Number of flats/shops co ructed/to AAO 

be constructed pam “+ 

ii. | Number of inhabitants 

i2. | Completion certificate obtained from “4 £h 

GNOIDA (Yes/No)* 

13. | Occupancy certificate obtained from 

GNOIDA (Yes/No)* 

14. | Name of Groundwater Block 
Cua hole 

“75. | Type of Block 

(Safe, Semi- Critical, Critical, Over- 

Exploited) 

16. | Sources of water 
wiote g 

(Groundwater/Surface water/ Recycle WW 

water) 

i7. | Quantity of water requirement 

Ground water (in KL) 
gQh4n:° 

Surface Water (in KL) 
mM 

Recycled Water (in KL) aang. 2 
  
  
  

Water supply from GNIDA 

for ground water   ‘t ayffiderr ater fiom GDA 
  

NOC from CGWB fo 

abstraction 

a) NOC aban Noy* 
No 

b) Applied (Ye ° 
ae 

        
 



wy
   i9. 

  

Permissible Groundwater withdrawal 

quantity (KL) 

Flow meter available at borewell 

(Yes/No) # 

Logbooks maintained or not 
(copy of logbook for 3-months to be 

attached) 

ahs 
| 

1. No. of Borewell: OL 
a) Commercial = oL 
b) Domestic = 

2. Withdrawal of 
groundwater permitted: 

a) Commercial (KLD)= 
b) Domestic (KLD) = 
c) Others (KLD) = 

a A 4 

Leqhaot Mow faint 

  20. In case of use of Surface water 
  Permission from Surface Water taken 

from irrigation department (Yes/No) 

| 
J 
| 

  Source of surface water intake (Name 

of river/canal etc.)     
    Quantity of surface water intake (KL)   
  
Flow meter available at intake point — 

(Yes/No) # 

Logbooks maintained or not 

(copy of logbook for 3-months to be 

attached) 

    

| 
| 
| 
| 

| 
  

  
21. 

  
Use of Recycled Water 

Source of Recycled Water 

Mode of receiving recycled water 

(Pipeline/Tankers/others) 
  
Agreement with recycled water provider 

(Yes/No)* 
  
No. of Tankers recycled water 

received# 
  

  
Quantity of recycled water received 

    
    (KL) 

SRE. 

Receipt/Logbook maintained for 

recycled water (Yes/No)* NY ty 

Availability of Bilis /invoice for purchase : 

of recycled water, if any (Yes/No)* tA 
  

*Relevant documents to be provided with duly filled format 

# Photographs to be attached



F ormat for Information on Source of Water and its use by project 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  
        

    
  

  

  

  
  

  
  

        

        

proponent 

| ds Name of the project 
; 

: Gok Cow — 

2. | Name of Builder/Name of Housi a“, 

Group _ Gousyewna Froth Puke A. 

3. | Address of th 
: — “ 

ake Geir 
4. | Name of the Contact Person PS Kew ' i tA nite | 

fue Contact details (Mob, E-mall) t asengameec4) 

5. Spatial co-ordinates ; rh 

en & Longitude In Decimal tot! EO. Go61v0 

egrees) long 4 2 4S 
6. | Status of project (Completed & q st 

occupied/under construction & Com plued 

occupied/under construction) # 

5- | Total area under the project (m*) Hat Gores 

8. Constructed/under construction area of ‘ 

© _| project (m?) ; apts 
S$. Project approved from Authority/RERA 

(Yes/No) 
Ya 

10. | Number of flats/shops constructed/to 

|__| be constructed 
AL bb 

| ii. | Number of inhabitants 2046 

12. | Completion certificate obtained from 

GNOIDA (Yes/No)* 
Ne4 - 

13. | Occupancy certificate obtained from 

GNOIDA (Yes/No)* 

14. | Name of Groundwater Block 
Cketistch 

15. | Type of Block 

(Safe, Semi- Critical, Critical, Over- 

Exploited) 

i6. | Sources of water 
; \ odes 

(Groundwater/Surface 
water/ Recycle Gy wW 

water) 

i7. | Quantity of water requirement 

Ground water (in KL) 
Q2ZERAO 

Surface Water (in KL) 

Recycled Water (in KL) IS: 60 ; 
salt Fee — Pian 

GNIDA Ta ka iuent Wales 
Water supply from 

tp ANNIKA 

qe, | NOC from CGWB for ground water 

abstraction 
a) NOC obtaine (Yes/ Noe no 

b) Applied (Yes/ No)* ee ? 

a 

we
et



  

  

  HS Permissible Groundwater withdrawal 
quantity (KL) 

Flow meter available at borewell 

(Yes/No)# 

1. No, of Borewell: 

a) Commercial = 
2 

b) Domestic = _% 
2. Withdrawal of 
groundwater permitted: 

a) Commercial (KLD)= 

b) Domestic (KLD) = 
c) Others (KLD) = 

N& | 
  Logbooks maintained or not 
(copy of logbook for 3-months to be 

attached) 

Usesok Nandaned 

  20. 

al. 

  In case of use of Surface water 

Permission from Surface Water taken 

from irrigation department (Yes/No) 
  Source of surface water intake (Name 

of river/canal etc.) 
  Quantity of surface water intake (KL) 

  Flow meter available at intake point — 

(Yes/No)#         
  Logbooks maintained or not 

(copy of logbook for 3-months to be 

| attached) 

| Use of Recycled Water 

| Source of Recycled Water 

Mode of receiving recycled water 

(Pipeline/T ankers/others) 

| Agreement with recycled water provider 

(Yes/N o)* 

No. of Tankers recycled water 

received# 

| 

| 

| 
| 
z 

CTP wodes, (The 

| 
| 
| 

| 
| 

i | 
ae 

  
Quantity of recycled water received 

(KL) 
Hic: EL 

  
Receipt/Logbook maintained for : 

recycled water (Yes/No)* 
  

14 

| 
; 
| 

    of recycled water, if any (Yes/No)* 
Availability of Bills /invoice for purchase   tu 

*Relevant documents to be provided with duly filled format 

# Photographs to be attached 

|



  

Format for Information 

BH 9) 

  

on source of water and its use by project proponent 

  

  

  

  

  

        
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

      

Ss. No Condition 
Reply 

1. | Name of the project 
GROUP HOUSING PROJECT 

>. | Name of Builder/Name of Housing Group JM FLORENCE 

3. | Address of the Project Plot No. DV-GH-09C, Tech 

Zone-4, Noida, Gautam Budh 

Nagar, Uttar Pradesh 

4. Name of the Contact person contact detail | Mr. Narayan Gupa 

(Mobile, Email Mobile no. 9717341952 

narayangupta87@gmail.com 

5, | Spatial co-ordinates (Latitude and Longitude in 28°35'33.63"N 

decimal degree) 
IP 27 TL AVE 

6, | Status of project (Completed & occupied/under | Full project is completed, and 

construction 
some towers is cc pending from 

GNIDA 

7. | Total area under the project (M2) 33,537 

8. | Constructed/under construction area of project | Full project is completed 

(M2) 
9. | Project approved from Authority /RERA (Yes/No) Yes 

10. | Number of flats shops constructed /to be | 1400 

| constructed 

11. | Number of Inhabitants 
750 

12. | Completion certificate obtained from GNIDA (Yes Obtained 

__| /No) 
13. | Occupancy certificate obtained from GNIDA Obtained 

Yes/No) 

14. | Name of Ground Water Block) Tech zone-04 

15. | Type of Block (Safe, Semi-critical, critical, over | Over Exploited 

exploited ) 

16. | Source of water (Ground water/surface | Municipal Supply 

water/recycled water) 

17. | Quantity of water requirement 662 KLD 

Ground Water (In KL) Fresh Water 445 KLD 

Surface water (In KL) 0 

Recycled Water (In KL) Treated water 182 KLD 

Water supply from DNIDA Required 

18. | NOC from CGWB for ground water abstraction No 

A) NOC obtained (Yes/No) (Block is over Exploited) 

B) Applied (Yes/No) 
|     
 



  

B) Applied (Yes/No) 

  

19. Permissible Ground Water withdrawal quantity 

(KL) 

No. of Bore well:2 Nos (7.5 HP 
each) 

Commercial= 0 

Domestic=0 

Withdrawal of ground water 

permitted: 0 

Commercial (KLD)=0 

Domestic (KLD)=0 

Others (KLD)= 0 
  

  

  

  

  

  

  

    
  

  

                recycled water, If any (yes/No)   

Flow meter available at bore well (yes/No) yes 

Logbook maintained or not (Copy of log book for | No 

3- Months to be attached) 

In case of use of surface water 

Permission from Surface Water taken from | No 

irrigation department (Yes/No) 

Source of surface water intake( Name of | No 

river/canal etc. 

| Quantity of surface water intake (KL) Nil 

Flow meter available at intake point (yes/No) No 

Logbook maintained or not (copy of logbook for 3- | Not Applicable 

months to be attached ) 

Use of Recycles water 

Source Recycles Water | Tanker Supply (Bharadwaj 

| Buildteck) 

Receipt is attached as 

annexure-01 

Mode of receiving recycled water | Tanker Supply 

(Pipeline/Tankers/Other) Bharadwaj Buildteck) 

Agreement with recycles water provider (yes No) | No 

| No. of tanker recycled water received Nil 

| Quantity of recycled water(KL) 224 KL (1/07/2022 to 

31/07/2022 

Receipt /Logbook maintained for recycled water | Yes 

(Yes/No) 

Availability of Bills/Invoice for purchase of | No 

  

 



  

  

  

  

  

  

      

  

    

  

  

  

      
  

  
  

  

  
  

  
  
  
  

    

  

  

    
  

  

  

  

    
  

| 4 Yu i 

ANNEXURE-1 

Information on Source of Water and its use by project proponent 

paren nt 
Stellar Jeevan _| 

| Name ‘of the project _____- Stellar Constellation projects 

2. Name of Builder/Name of Housing 
Pvt. Ltd. 

Group 

- i 
GH-03, Sector-1, Greater 

r Address of the project Noida West 

Name ot te Contact Person 
Mr. K.K. Saraswat 

* Contact details (Mob. E-mail) 
9910156833, 

facilitymanagerjeevan
@hfmpl 

.in 

5. Spatia cO-O ina es ; Latitude : 28.56615 

(Latitude & Longitude in Decimal Longitude :77.44823 

pees) 
Cc leted &O ied 

| 6. | Status o roject (Comp eted & -omplete ccupi 

| | ae piediuneder construction & 
Building photo attached 

occupied/under_construction
)# nnexure-2) 

7. Total area under the project (m2) 72642.0 
| 

| 

8 Gonstructed/under construction area of 301261.95 | 

project (m7) 
8. Project approved from Authority/RERA 

Yes 

(Yes/No) 

10. Number of flats/shops constructed/to 1973 Flats and 50 Shops 

be constructed 
AO" sce pany 

"ii. | Number of inhabitants 8878 | 

12. Completion certificate obtained from Yes ( Attached Annexure-3) 

GNOIDA (Yes/No)* 

13. Occupancy Certificate obtained trom Yes 
| 

GNOIDA (Yes/No)* 

14. Name of Groundwater Block Bisrakh | 

15. Type of Block 
Over-Exploited 

(Safe, Semi- Critical, Critical, Over 

exploited) 

16. ources of water 
Municipal water ( Greater 

(Groundwater/Surface water/ Recycle Noida Caren 

water) 

Yi. Quantity of water requirement 1300 KL | 

Ground water (in KL) Nil | 

Surface Water (in KL) Nil 

Recycled Water (in KL) 200 KL 

Water supply from GNIDA 1200 KL 

18 NOC from CGWB for ground water 

abstraction 
a) NOC obtained (Yes/ No)* NO 

b) Applied (Yes/ No)* NO           
 



  

  

ANNEXURE-1 

  

  

a pea 

  

  

  

    

  
  
  
  

  
  

  

    
    
  

  

  

  

  

  

" Permissible Groundwater withdrawal 4. No.of Borewell:-Nil 

quantity (KL) 
a) Commercial = 

b) Domestic = 

2. Withdrawal of 

Groundwater permitted: 

a. Commercial KLD = 

b. Domestic KLD = 

c. Others (KLD) = 

Flow meter available at borewell 
NA 

| 

| (Yes/No)# 

Logbooks maintained or not Authority water supply Log book 

(copy of logbook for 3-months to be maintained | 

Attached) 

99 (Incase of use of Surface water NO | 

| Permission from Surface Water taken from NA 

irrigation department 
| 

(Yes/No) 

Source of surface water intake (Name of river/canal NA 
| 

etc.) 

: 

Quantity of surface water intake (KL) NA | 

Flow meter available at intake point NA 

(Yes/No)# 

| Logbooks maintained or not (copy of logbook for 3- NA 
| 

months to be attached) 

>, [Use of Recycled Water For Irrigation and surface cleaning | 

Source of Recycled Water 
| Own STP | 

Mode of receiving recycled water NA | : 

(Pipeline/Tankers/others) 

Agreement with recycled water provider NA | 

| (Yes/No)* 

No. of Tankers recycled water NA 

| received#t 

Quantity of recycled water received (KL) NA 

    Receipt/Logbook maintained for recycled water 

(Yes/No)* 

Yes (Annexure-4) 

  

Availability of Bills /invoice for purchase of recycled 

water, if any (Yes/No)*     NA   
  

*Relevant documents to be provided with duly filled format 

#Photographs to be attached
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[Nw>SHe 
  

  

    

    

    

nat ba ano cassette jira ak eee ter withdra
wal 

' | 1. No. of Borewe . f oe 

[y. Permissible Grounds 
on a 

de ve i) pquantty ( 
b) Domestic = 14) 

cpt Mal 
2. Withdrawal of 

aes | Wiad 
groundwater permitted:   

a) Commercial (KLD -| 
b) Domestic (KLD) : 

_¢) Others (KLD) = 
    “iow meter availabl

e at borewell 

(yes/No)# 

sks maintained or not 
“Logboo 
(COPY of logbook for 3-months to be 

| attached) 

<-Fn case of use of Surface water 

| ee “permission from Surface Water taken | : 

| from irrigation department (Yes/No) \ 

Source of surface water intake (Name \ 

| of river/canal etc.) 

Quantity of surface water inta ke (KL) \ 

  
    
  

  

      

  

  

Flow meter available at intake point 

(Yes/No) # 

Logbooks maintained or not 
\ : ‘a 

_ 
[
|
 

J
}
 

  

(copy of logbook for 3-months to be 

| attached) 

31. | Use of Recycled Water 

Source of Recycled Water 

Mode of receiving recycled water 

(Pipeline/Tankers/others) 

Agreement with recycled water provider 

(Yes/No)* 

No. of Tankers recycled water 

received# 

Quantity of recycled water received 

(KL) 
Receipt/Logbook maintained for 
recycled water (Yes/No)* 

Availability of Bills /invoice for purchase 
of recycled water, if any (Yes/No)* 

  
  

  

  

  

  

  

  

            
*Relevant documents to be provided with duly filled format 

# Phatanrsanh= i ion ena. a le



eee 
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